IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :04-12-2019
Date : 04.12.2019°

Name of c.c Other
the . Applied [Docum

Applicant For ent

BLAPL— Order (Se
1 109766/ |04.12.20 6101/2 NITYANANDA c.o COURT |Dtd. at
2019 19 MOHAPATRA 9 INo. 1 |2019-12- No-
019
03 )
[ ABLAPL Order CRIMI |(Se
109767/ |04.12.20 |- COURT |Dtd. NAL  |at
2 12019 19 8863/ |CRGAN ROUT [C.O. |yh g |rp19-11- MISC- |No-
018 29 3 14)
_' Order (Se
109768/ |04.12.20 [CRLMC— |PRADIPTA COURT |Dtd. at
3 2019 19 3112/2 |KUMAR €-0- INo. 1 12019-12- No-
019 MOHANTY : ©
02 14)
[ Order (Se
CRLMC-
109769/ |04.12.20 COURT |Dtd. at
4 2019 19 gf;l/z M. R. SAHOO [C.0. |yh 1 |2p19-12- No-
02 14)
[ Order CRMIN |(Se
CRLMC-
109770/ |04.12.20 DR Dtd. AL at
> 12019 19 3335/2 R. K. BARIK|C.O. [ g 2019-12- MISC- |[No-
02 2 16)
__' Order CRIMI |(Se
CRLMC-
109771/ |04.12.20 DR Dtd. NAL at
© 12010 19 3282/2 A. K. TARAL (C.O. 1 4 2019-12- MISC- |No-
02 1 8)
[ Order (Se
;1097727 [04.12.20 g?ggfz R. K. < o. |COURT |ptd. at
2019 19 DEHURY Y Iyo. 1 |2019-12- No-
019
02 8)
_' Order (Se
g 109773/ [04.12.20 g?gffz PRASANJTT | |COURT [Dtd. at
2019 19 BEHERA 9 INo. 1 |2019-12- No-
019
02 8)
109774/ [04.12.20 [crRLMC- COURT |Order (se
2 12019 19 321972 M- Re SAHOO [C.O. |yqg "y Ipeg. at




10

11

12

13

14

15

16

17

18

19

20

21

019 2019-12- No-
02 8)
Order (Se
109775/ |04.12.20 [CRLMC— [DURLLABHA COURT |Dtd. at
2019 119 3242/2 |RANJAN €0 INo. 1 |2019-12- No-
019 MISHRA .
02 8)
Order (Se
CRLMC-
109776/ (04.12.20 COURT |Dtd. at
2019 19 8227/2 P. K. BARIK C. NO. 1 |2019-12- No-
02 8)
Order (Se
109777/ |04.12.20 ?f?éfz MR .MAHES c COURT |Dtd. at
2019 19 DAS : NO. 1 [2019-12- No-
019
02 8)
B Order CRMIN |(Se
109778/ |04.12.20 (1:1;%;2 P. K. . COURT |Dtd. AL at
2019 19 015 BEHERA : NO. 1 |2019-12- MISC- [No-
02 2 13)
Order (Se
109779/ |04.12.20 C1:E9U3Jl\:§§2 PRANAMITA c DR Dtd. at
2019 19 019 BASTTIA : (J) 2019-12- No-
02 13)
B Order (Se
109780/ 04.12.20 (3:1;%;2 A. K. . COURT |Dtd. at
2019 19 019 MOHANTY : NO. 1 [2019-12- No-
02 13)
Order (Se
CRLMC-
109781/ |04.12.20 COURT |Dtd. at
2019 19 gi;wz RABL SAMAL [C. NO. 1 |2019-12- No-
02 13)
B Order (Se
109782/ |04.12.20 (3:1;15%32 TOFAN . COURT |Dtd. at
2019 19 019 PRADHAN : NO. 1 [2019-12- No-
02 13)
Order (Se
109783/ |04.12.20 g?ggfz P. K. . DR Dtd. at
2019 19 019 BEHERA : (J) 2019-12- No-
02 13)
Order (Se
CRLMC-
109784/ |04.12.20 COURT |Dtd. at
2019 19 3185/2 M. K. PANL 1C.0. |y 1 |2019-12- No-
02 13)
Order (Se
109785/ |04.12.20 (2:1:9?52 MR.B.N.MOHA |, COURT |Dtd. at
2019 19 010 PATRA NO. 1 |2019-12- No-
02 13)
Order (Se
CRLMC-
109786/ |04.12.20 COURT |Dtd. at
2019 19 3%2/2 R. R. NAYAKIC.O. o6 1 |2019-12- No-
02 13)
122109787/ [04.12.20 [cRIMC- [s. C. lc.0. |COURT |order [(se




23

24

25

26

27

28

29

30

31

32

33

34

2019 19 3195/2 |SUNDARA NO. 1 |Dtd. at
019 2019-12- No-
02 13)
Order (Se
CRLMC-
109788/ |04.12.20 COURT |Dtd. at
2019 19 giél/z B. K. PANDA NO. 1 [2019-12- No-
02 13)
Order (Se
CRLMC-
109789/ 104.12.20 COURT |Dtd. at
2019 19 3529/2 G. SRHOO NO. 1 |2019-12- No-
02 13)
Order (Se
109790/ |04.12.20 g?gg;z M/S.PRADIPT COURT |Dtd. at
2019 19 019 A BEURA NO. 1 [2019-12- No-
02 13)
B Order (Se
109791/ 04.12.20 SSSZ% 2. one COURT |Dtd. at
2019 19 019 T NO. 1 |2019-12- No-
02 13)
Order (Se
109792/ 104.12.20 gggg?z S. N. COURT |Dtd. at
2019 19 019 MOHANTY NO. 1 [2019-12- No-
02 13)
B Order (Se
109793/ |04.12.20 (3:1;%32 JAGANNATH COURT |Dtd. at
2019 19 019 KAMILA NO. 1 |2019-12- No-
02 13)
Order CRIMI |(Se
109794/ |04.12.20 (1:2?52 & saHOO COURT |Dtd. NAL  |at
2019 19 019 : NO. 2 [2019-12- MISC- |No-
02 1 7)
Order (Se
109795/ |04.12.20 §§§§32 PRATAP COURT |Dtd. at
2019 19 KUMAR BARIK NO. 1 [2019-12- No-
019
02 7)
Order (Se
CRLMC-
109796/ 104.12.20 COURT |Dtd. at
2019 19 3125/2 M. BEHERA NO. 1 [2019-12- No-
02 7)
Order (Se
109797/ |04.12.20 g?gg;z P. B. COURT |Dtd. at
2019 19 SENAPATI NO. 1 [2019-12- No-
019
02 7)
Order (Se
CRLMC-
109798/ 104.12.20 COURT |Dtd. at
2019 19 3223/2 R.R. NAYAK NO. 1 |2019-12- No-
02 7)
Order (Se
CRLMC-
109799/ |04.12.20 COURT |Dtd. at
2019 19 2641/2 M. K. PANI NO. 1 [2019-12- No-
019 02 7)




35

36

37

38

39

40

41

42

43

44

45

46

47

Order (Se
CRLMC-
109800/ 104.12.20 COURT |Dtd. at
2019 19 8?;6/2 N.K. ROUT  C.0- 5. 1 |2019-12- No-
02 7)
Order (Se
CRLMC-
109801/ 104.12.20 COURT |Dtd. at
2019 19 gz;7/2 A. KALASH c.0. NO. 1 [2019-12- No-
02 7)
B Order (Se
109802/ |04.12.20 CRLMC— |SUBASH COURT |Dtd. at
3209/2 |CHANDRA C.o.
2019 19 NO. 1 |2019-12- No-
019 SAHOO
02 7)
CRLMC— Order CRMIN |(Se
109803/ 104.12.20 27082 SACHINDRA o. |COURT Dtd. AL at
2019 19 019 KANHAR YT INO. 1 |2019-12- MISC- |No-
02 2 11)
Order (Se
109804/ |04.12.20 g?%% o oas < o. |COURT |Dtd. at
2019 19 019 : YT INO. 1 |2019-12- No-
02 11)
Order (Se
CRLMC-
109805/ 104.12.20 COURT |Dtd. at
2019 19 8120/2 A.K. MISHRA |C.O. NO. 1 [2019-12- No-
02 11)
Order (Se
CRLMC-
109806/ |04.12.20 COURT |Dtd. at
2019 19 3121/2 S.K. BISWAL IC.0. v 1 12019-12- No-
02 11)
Order (Se
WP (C) -
109807/ 104.12.20 GENE Dtd. at
2019 |19 3127/2 5. HOTA RAL 2019-09- No-
12 11)
Order CRIMI |(Se
CRLMC-
109808/ |04.12.20 COURT |Dtd. NAL at
2019 19 gi;5/2 M. SBTHI c.0. NO. 1 [2019-12- MISC- |No-
02 3 18)
CRLMC— Order CRIMI |(Se
109809/ 104.12.20 2273/2 M. SETHI c.o COURT |Dtd. NAL at
2019 19 019 ADV. YT INO. 1 |2019-12- MISC- |No-
02 3 18)
Order (Se
CRLMC-
109810/ |04.12.20 COURT |Dtd. at
2019 19 8233/2 P.K. BEHERA |C.O. NO. 1 [2019-12- No-
02 18)
Order (Se
CRLMC-
109811/ |04.12.20 COURT |Dtd. at
2019 19 éig7/2 S.K. JENA - 1C.0- yo. 1 2019-12- No-
02 18)
CRLMC- Order (Se
283212/ 23'12'20 3215/2 |N.K. ROUT C.o. ESURg Dtd. at
019 : 2019-12- No-




[ 02 18)
[ Order (Se
CRLMC-
109813/ 104.12.20 COURT |Dtd. at
48 H019 19 3222/2 B. DAS €0 Ivo. 1 |2019-12- No-
02 18)
_' Order (Se
CRLMC-
109814/ |04.12.20 COURT |Dtd. at
49 2019 19 gigl/z G- SAHOO c.0. NO. 1 [2019-12- No-
02 18)
[ Order (Se
CRLMC-
109815/ |04.12.20 COURT |Dtd. at
50 2019 19 3186/2 R.K.DEHURY |[C.O. NO. 1 |2019-12- No-
02 18)
_' Order (Se
CRLMC-
109816/ 104.12.20 DR Dtd. at
>l 12019 19 8(1)80/2 B. DAS €O 1oy |2019-12- No-
02 18)
[ Order (Se
CRLMC-
109817/ |04.12.20 COURT |Dtd. at
2 15019 19 3137/2 K.C. PANDA [C.O0. ly5. 1 |2019-12- No-
02 18)
[ Order (Se
CRLMC-
109818/ 104.12.20 COURT |Dtd. at
53 2019 19 8124/2 M. BEHERA c.0. NO. 1 [2019-12- No-
02 18)
__' RVWPET CHIEF |order (Se
109819/ |04.12.20 |- JUSTI |Dtd. at
>4 15019 19 111/20 [F- RERAN 1C.0- Hopvs 101011~ No-
17 COURT |29 18)
[ Order (Se
BLAPL-
109820/ 104.12.20 COURT |Dtd. at
22 2019 19 3?34/2 N.K. ROUT c.0. NO. 7 [2019-12- No-
03 18)
__' ABLAPL Oorder (Se
COURT
109821/ 104.12.20 |- Dtd. at
o6 2019 19 17185/ R. BEHERA c.0. I(\)]gD 2 2019-11- No-
2019 29 18)
[ Order (Se
BLAPL-
109822/ 104.12.20 COURT |Dtd. at
57 5019 19 gf;O/z P.K. LENKA [C.O. No. 7 |2019-12- No-
03 18)
__' WRIT
BRANC |(Se
109823/ 04.12.20 |"ECRL™ 1 sHoK KUMAR |GENE petitionk i at
58 5019 19 52/201 TRIPATHY RAL ntire (DIVI |[No-
8 Order, SION 113
BENCH |)
)
BLAPL- Order (Se
59 28i224/ 23‘12'20 9829/2 |P.K. LENKA |[C.O. ;gURS Dtd. at
019 : 2019-12- No-




60

61

62

63

64

65

66

67

68

69

03 113
)
(Se
Order
109825/ (04.12.20 2;253; M/S REBATT COURT |Dtd. ;z_
2019 19 LATA PANDA NO. 7 |2019-12-
019 113
03
)
(Se
Order
109826/ [04.12.20 0200 | COURT |Dtd. 2t
2019 19 : NO. 7 |2019-12-
019 113
03
)
(Se
Order
109827/ (04.12.20 o227 s, COURT |Dtd. o
2019 19 CHOUDHURY NO. 7 |2019-12- ©
019 113
03
)
(Se
Order
BLAPL- at
109828/ (04.12.20 COURT |Dtd.
5019 19 9822/2 |S.C. BISWAL vo. 7 |2019-12- No-
019 113
03
)
(Se
Order
BLAPL- at
109829/ (04.12.20 COURT |Dtd.
5019 19 9812/2 |A.K.MOHANTY NO. 7 |2019-12- No-
019 113
03
)
(Se
Order
BLAPL- at
109830/ |04.12.20 COURT |Dtd.
2019 119 9810/2 |G. SAHOO NO. 7 |2019-12- Mo~
019 113
03
)
(Se
Order
BLAPL- at
109831/ |04.12.20 COURT |Dtd.
2019 |19 9806/2 JH.X. PATRA NO. 7 |2019-12- No-
019 113
03
)
(Se
Order
109832/ (04.12.20 (200 M/ S K. COURT |Dtd. o
2019 19 BHANJADEO NO. 7 |2019-12- ©
019 113
03
)
ABLAPL Order ;ie
109833/ (04.12.20 |- COURT |Dtd.
2019 19 9082/2 [B-K. SAHOO NO. 1 |2019-12- T;
019 03 )
(Se
Order
BLAPL- COURT at
;8?234/ 23'12’20 9086/2 |S. BISWAL NO. 2 28?5_12_ No-
019 OLD 113

03




70

71

72

73

74

75

76

77

78

79

80

81

Order

(Se

109835/ [04.12.20 52253; S.K. COURT |Dtd. ;E_
2019 19 SUNDARA NO. 1 |2019-12-
019 113
03
)
(Se
Order
BLAPL- COURT at
;8?236/ 23‘12’20 8149/2 |P.K. BEHERA NO. 9 28?5_12_ No-
019 OLD 113
03
)
(Se
Order
109837/ |04.12.20 [PLAPL- COURT 1p, 4. at
So1o T 8173/2 |S. DASH No. 9 [¥S: - No-
019 OLD 113
03
)
(Se
Order
109838/ 04.12.20 |2 7" |M.K. RATH, COURT |Dtd. o
2019 19 ADV NO. 1 |2019-12-
019 113
03
)
B Order CRIMI |(Se
109839/ |04.12.20 2?2?20 I ;gURg Dtd. NAL  |at
2019 19 o : oo 2 J2019-12- APPEA |No-
02 L 5)
Order CRIMI |(Se
109840/ |04.12.20 iggézo . BARAL ESURg Dtd. NAL  |at
2019 19 i : oo 2 J2019-12- APPEA |No-
02 L 2)
Order (Se
BLAPL-
109841/ |04.12.20 COURT |Dtd. at
2019 19 gzg3/2 A.K. SAHOO NO. 9 |2019-12- No-
03 2)
Order (Se
109842/ |04.12.20 2?2532 o % pasH COURT |Dtd. at
2019 19 o K. NO. 9 |2019-12- No-
03 2)
Order (Se
BLAPL-
109843/ |04.12.20 COURT |Dtd. at
2019 19 gfé3/2 R.N.BISWAL NO. 1 |2019-12- No-
03 2)
ABLAPL Order (Se
109844/ |04.12.20 |- [N ESURg Dtd. at
2019 19 17201/ A% oop 2 eo19-11- No-
2019 29 2)
ABLAPL Order (Se
109845/ (04.12.20 |- s C. 8ato0 ;gURg Dtd. at
2019 19 17198/ °-¢- oop - |poro-11- No-
2019 29 2)
B Order CRIMI |(Se
109846/ |04.12.20 i?gééo P. R. ESURg Dtd. NAL  |at
2019 19 MISHRA ) 2019-12- APPEA [No-
19 OLD 02 L 6)




82

83

84

85

86

87

88

89

90

91

92

93

94

B Order (Se
109847/ |04.12.20 T’quéi)g/ M/S. TATHAGA |, ;gURg Dtd. at
2019 19 TA SAHOO : 2019-12- No-
2019 OLD
03 6)
ABLAPL Order (Se
109848/ [04.12.20 |- S . SAHOO ;gURg Dtd. at
2019 19 17196/ |°°~° oip 2019-11- No-
2019 29 6)
ABLAPL Order (Se
109849/ |04.12.20 |- o oas ;gURg Dtd. at
2019 19 17189/ |°° oim 2019-11- No-
2019 29 6)
Order (Se
WP (C) - COURT
109850/ 04.12.20 |p5,20 7 | o yavak No. 3 |ptd. at
2019 19 2019-12- No-
2019 OLD
03 6)
WP (C) - courT |Order wriT | °®
109851/ 04.12.20 o, 020" |5 o owen N, 3 |ptd. rranc |2€
2019 19 So1a oip 2019-12- e No-
03 20)
B Order (Se
109852/ |04.12.20 215251;2 R. K. COURT |Dtd. at
2019 19 MOHAPATRA NO. 7 |2019-12- No-
019
03 20)
Order (Se
109853/ (04.12.20 "E(C) COURT 1p 4. at
23379/ |s. DAS NO. 3
2019 19 o1s orp 2019-12- No-
03 20)
B Order (Se
109854/ |04.12.20 T’gé%/ AJAY KUMAR ESURg Dtd. at
2019 19 So1o . |PANDA oLp 2019-12- No-
03 20)
Order (Se
109855/ [04.12.20 "E(C) COURT 1p 4. at
23377/ |S. DAS NO. 3
2019 19 019 orp 2019-12- No-
03 20)
Order (Se
WP (C) - COURT WRIT
109856/ |04.12.20 ), 007 | o poven vo. 3 |pte. reane |2t
2019 19 5010 oip 2019-12- e No-
03 20)
Order (Se
WP (C) - COURT
109857/ 04.12.20 |p3ge” o 1 e No. 3 |ptd. at
2019 19 5019 orp 2019-12- No-
03 20)
Order (Se
WP (C) - COURT WRIT
109858/ |04.12.20 24072/ |pP K LENKA NO. 3 Dtd. BRANC at
2019 19 5019 oip 2019-12- e No-
03 20)
WP (C) — COURT |Order WRIT (Se
283259/ 23‘12‘20 23657/ |A.K. JATI NO. 3 |Dtd. BRANC |at
2019 OLD 2019-12- H-1 No-




T — W 5
Order (Se
WP (C) - COURT
g5 |109860/104.12.20 1 2505, |5, partDA  |c.0. [NO. 3 |PEY: at
2019 19 2019-12- No-
2019 OLD
03 4)
_' Order (Se
WP (C) - COURT WRIT
gg |109861/104.12.20 ) 000/ |p x LENKA |c.0. [NO. 3 |PE9: BRANC |OF
2019 19 Sone oon O |2019-12- DRANE No-
03 20)
[ Order (Se
WP (C) - COURT WRIT
97 109862/ 104.12.20 24074/ |P K LENKA C.0. |INO. 3 btd. BRANC at
2019 19 Cono oo |poro-12- SRATE -
03 20)
_' Order (Se
WP (C) - COURT
gg (1098637 104.12.20 1, 050%> |7 prapEan |c.0. [No. 3 |Ptd: at
2019 19 ! oon O |2o19-12- No-
03 20)
WP (C) - giger (Se
5o 109864/ [04.12.20 [T 717 Ip. k. GENE S at
2019 19 2012 MISHRA RAL 22Entire I;g)—
Order,
- ) (Se
10 109865/ |04.12.20 giég;/ P. K. GENE Entire at
0 2019 19 MISHRA RAL Order No-
2013
20)
[ WP (C) - Order (Se
10109866/ |04.12.20 COURT |Dtd. at
1 |2019 19 23524/ P.R. SWAIN 1C.0. |y 9 |2019-12- No-
03 20)
10 109867/ [04.12.20 |"E(©)~ COURT gijer ;ie
2 12019 19 ;8?29/ K. MANDAL 1C.0. Iyq 5 |2019-12- No-
02 20)
10 |109868/ [04.12.20 |"E{C)~ COURT giier ;ie
3 |2019 19 28535/ K. MANDAL  |C.O0. luq "1 |5019-12- No-
02 20)
10 1109869/ [04.12.20 |"E(C)~ COURT gijer ;ie
4 |2019 19 ;gfél/ K. MANDAL 1C.0. Iuq 5 |2019-12- No-
02 20)
10 109870/ [04.12.20 |"E(C)~ COURT giier ;ie
5 [2019 19 23524/ B.R. ROUT  [C.0. Iy5. o |2019-12- No-
03 20)
[ Order (Se
COURT
10109871/ |04.12.20 [MATA- Dtd. at
6 12019 19 2/2018 |1+ K. BARIKC.O. gg' 2019-12- No-
02 20)
110 109872/ [04.12.20 [WP(C)- [P. K. SWAIN [C.O. |[COURT |order [(se




7 2019 19 21774/ NO. 3 |ptd. at
2018 2019-12- No-
02 20)
_' Order (Se
WP (C) - COURT
10 1109873/ 104.12.20 |5, v’ |o oo - v, 3 [pte. at
8 2019 19 010 oLm 2019-12- No-
03 20)
[ B Order (Se
10 1109874/ 104.12.20 gf;gi/ SRINIBAS |, ESURg Dtd. at
9 2019 19 MOHANTY : - 2019-11- No-
2019 OLD
20 20)
_' Order (Se
11 109875/ |04.12.20 gi;gi/ E?SESRE . COURT |Dtd. at
0 12019 19 vo1s . |rowr : NO. 3 [2019-12- No-
02 20)
[ Order (Se
WP (C) - COURT
11109876/ 04.12.20 )y oe’ |2 younnry e N, 3 [ptd. at
1 12019 19 5019 oLn 2019-12- No-
03 20)
_' Order (Se
11 1109877/ |0a.12.20 ["F (C)~ |SANJAY COURT |Dtd. at
2 2019 19 20407/ |KUMAR C- NO. 3 [2019-12- No-
2018  |BEHERA 05 20)
[ Order (Se
WP (C) - COURT
111109878/ 104.12.20 24045/ |J. SAHOO c. NO. 3 Dtd. at
3 12019 19 5019 oLn 2019-12- No-
03 20)
T WRIT
BRANC |(Se
Order
WP (C) - COURT H at
il ;8?279/ 23'12’20 20407/ [B. MOHANTY |[C. NO. 3 28?5_12_ (DIVI |No-
2019 OLD 05 SION 105
BENCH |)
)
Order (Se
WP (C) - COURT WRIT
111109880/ 104.12.20 ) 00/ |p x LENKA |C. No. 3 |Ptd: BRANC |2T
5 12019 19 5010 oLn 2019-12- e No-
03 20)
_' Order (Se
111109881/ [04.12.20 [CRLME~ |ROHITA COURT 1p 4. at
¢ oo 15 675/20 |KUMAR c. NO. 2010-19- No-
17 MAHABHOT 22 0o 20)
[ Order (Se
WP (C) - COURT WRIT
111109882/ 104.12.201, 059, |p x LENKA |C. No. 3 |Ptd: BRANC |2T
7 12019 19 5019 oLn 2019-12- g No-
03 20)
_' Order (Se
WP (C) - COURT WRIT
111109883/ 104.12.20 ) 000/ |p . rENKA |c.0. [NO. 3 |PEd: BRANC |20
8 2019 19 5010 oLm 2019-12- . No-
03 20)
111 109884/ [04.12.20 [CRIMP- [s. C. DAS [C.O. [COURT |order |(se




12019

19 675/20 NO.  |Dtd. at
17 22 2019-12- No-
02 20)
Order (Se
WP (C) - WRIT
109885/ |04.12.20 GENE Dtd. at
2019 19 ;8280/ J. BHOI RAL 2019-11- EfiNc No-
26 19)
109886/ (04.12.20 "E(C)~ COURT giger ;ie
2019 19 3229/2 P.K. DAS €0 vo. 9 |2019-12- No-
03 19)
ord s
109887/ [04.12.20 ?g;j}; . < o, |COURT brg. ;te
2019 19 o : O INo. 9 |2019-12- No-
03 19)
B Order (Se
109888/ |04.12.20 ggégé/ H.S. <o ;gURg Dtd. at
2019 19 PATKRAY 0. NO- 3 1h010-12- No-
2019 OLD
03 19)
Order (Se
WP (C) - COURT
109889/ 104.12.20 23199/ |[A.K. PANDA |C.0O. |NO. 3 Dtd. at
2019 19 oo oon © |2019-12- No-
03 19)
B Order (Se
109890/ |04.12.20 215?51/42 SACHINDRA c.0 COURT |Dtd. at
2019 19 s KANHAR O No. 7 |2019-12- No-
03 19)
Order (Se
WP (C) - COURT
109891/ 104.12.20 23370/ |A.K. PANDA |C.0O. |NO. 3 Dtd. at
2019 19 Sose oon O |2o19-12- No-
03 19)
Order (Se
BLAPL-
109892/ |04.12.20 COURT |Dtd. at
2019 19 3528/2 P.S. DAS €-0- INo. 1 12019-12- No-
03 19)
Order (Se
BLAPL-
109893/ [04.12.20 COURT |Dtd. at
2019 19 2527/2 P.S. DAS  1C.0- Iy5. 1 |2019-12- No-
03 19)
Order (Se
109894/ [04.12.20 22@532 R.K. ¢ o. |COURT |Dtd. at
2019 19 MOHAPATRA T INO. 1 |2019-12- No-
019
03 19)
B Order (Se
109895/ [04.12.20 233?32 B. < o. |COURT |Dtd. at
2019 19 MOHAPATRA T INO. 1 [2019-12- No-
019
03 19)
Order (Se
MATA- COURT FIRST
109896/ [04.12.20 Dtd. at
2019 19 103/20 |S MOHAPATRA [C.0. |NO. 2019-12- APPEA No-
17 22 o L o)




B Order (Se
109897/ |04.12.20 2??532 oo one COURT |Dtd. at
2019 19 019 te NO. 1 [2019-12- No-
03 2)
Order (Se
MATA- COURT FIRST
109898/ 104.12.20 147/20 |P K NAYAK NO. 2 Dtd. APPEA |2T
2019 19 2019-12- No-
19 OLD L
03 4)
Order (Se
BLAPL-
109899/ |04.12.20 COURT |Dtd. at
2019 19 3182/2 C.R. NAYAK NO. 1 |2019-12- No-
03 4)
Order (Se
109900/ (04.12.20 MATA- | o o ESURg Dtd. i;?:g at
2019 19 9/2012 . 2019-12- No-
OLD L
03 2)
ABLAPL Order (Se
109901/ |04.12.20 |- R.K. ;gURT Dtd. at
2019 19 16101/ MALLICK 23' 2019-12- No-
2019 03 2)
B Order (Se
109902/ |04.12.20 (1:1?5}52 M/S.P.R.MIS ESURT Dtd. at
2019 19 015 HRA 23' 2019-12- No-
03 2)
Order (Se
109903/ |04.12.20 giégé/ M/S.KIRTAN ESURT Dtd. at
2019 19 DANG : 2019-12- No-
2019 17
03 2)
ABLAPL Order CRIMI (Se
109904/ (04.12.20 |- s DASH COURT |Dtd. NAL at
2019 19 15382/ : NO. 7 [2019-12- MISC- |No-
2018 03 3 9)
Order (Se
109905/ |04.12.20 §§?201 JYOTT ;gURT Dtd. at
2019 19 PRAKASH KAR : 2019-12- No-
9 22
03 9)
_ Order SECON |(Se
109906/ |04.12.20 ?52/20 o xavax ;gURT Dtd. D at
2019 19 12 : 17' 2019-12- APPEA |No-
03 L 3)
Order (Se
WP (C) - COURT
109907/ 104.12.20 99222/ |4 K MISHRA No. 2 Dtd. at
2019 19 2019 oD 2019-12- No-
02 3)
Order (Se
WP (C) - WRIT
109908/ |04.12.20 COURT |Dtd. at
5019 19 6216/2 |A.T.NAYAK No. 1 ll9999-12- BRANC |~
017 H-1
31 1)
WP (C) — COURT |Order (Se
283309/ 23'12'20 23180/ |N. K. ROUT NO. Dtd. at
2019 17 2019-12- No-




[ | | | | 03 n

[ B Order (Se
14 1109910/ [04.12.20 |WE(C)~ |NANDA COURT |pi 4. at
Sl 19 23181/ |KISHORE c.o. |NO. 201012 e
2019  |ROUT 17
03 1)
_' Order (Se
141109911/ 104.12.20 gfégé/ RAMAKANT co ESURT Dtd. at
6 |2019 19 PANDA O : 2019-12- No-
2019 17
03 1)
[ Order (Se
WP (C) - COURT
141109912/ 104.12.20 22222/ |p K LENKA c.o. No. 2 Dtd. at
7 |2019 19 2019-12- No-
2019 OLD
02 1)
_' Order (Se
14 1109913/ 04.12.20 gfé%/ RAMAKANT |, ;gURT Dtd. at
8 |2019 19 PANDA D : 2019-12- No-
2019 17
03 1)
[ WP (C) - Order (Se
141109914/ 104.12.20 COURT |Dtd. at
s 12019 i 17831/ [K.N. SAHOO [C.0. [-°r |00 e
2019
02 1)
15109915/ [04.12.20 "2 ()~ GENE gijer E(lie
0 2019 19 12446/ M.K.RANA |o,p 2019-11- No-
2014
21 1)
_' WP (C) - Order (Se
151109916/ (04.12.20 COURT |Dtd. at
1 |2019 19 17831/ M NAYAK €-0- INo. 3 12019-12- No-
2019
02 1)
[ B Order (Se
15109917/ 104.12.20 T’fgég%/ M K <o ESURg Dtd. at
2 12019 19 MOHAPATRA D . 2019-12- No-
2019 OLD
03 1)
_' Order (Se
WP (C) - COURT
151109918/ 104.12.20 18657/ |p K LENKA c.o. No. 2 Dtd. at
3 |2019 19 2019-12- No-
2019 OLD
03 1)
[ Order (Se
MATA- COURT FIRST
151109919/104.12.20 1, 5, /»0 v navax c.o. No. 2 |Ptd: APPEA |20
4 |2019 19 2019-12- No-
19 OLD L
03 4)
_' Order (Se
15109920/ |04.12.20 |CRLMP~ |M/S.SUMIT COURT 1p 4. at
5 12019 19 1327/2 |SEKHAR C.0. [NO. 2019-12- No-
019 PATNATK 17 ©
03 4)
[ B Order (Se
151109921/ 04.12.20 (1:?;2’152 B. M. <o ;gURT Dtd. at
6 (2019 19 BHUYAN O : 2019-12- No-
019 17
03 4)
15109922/ [04.12.20 [wp(c)- [aJaYy KuMAR ¢ 0. |COURT [order (Se
7 12019 19 23378/ |PANDA Y+ No. 3 |ptd. at




T 2019 OLD 2019-12- No-
03 4)
N WP (C) - courr |0rder wrrr | (5¢
151109923/ 104.12.20 [, 5009, |y k. sanu  |c. No. 3 |Ptd: BRANC |OF
8 2019 19 oo orp  [2019-12- Hog  |No-
02 43)
[ Order (Se
151109924/ 104.12.20 ?iéf%/ B. C. . ESURg Dtd. at
9 2019 19 PRADHAN : : 2019-12- No-
2019 OLD
03 43)
__” M/S.SURYAKA order (Se
16109925/ [04.12.20 gg;f;/ NTA . ;gURg Dtd. at
0 2019 19 2019 DASMOHAPATR . OL]E) 2019-12- No-
A 03 43)
T WRIT
Order BRANC (Se
16 1109926/ [04.12.20 "E(C)~ COURT |Dtd i at
1 12019 19 |4269/2 |s.C. DAS C. NO. 3 2019-12- (DIVI |No-
019 : 03 SION 105
BENCH |)
)
(Se
Order
16 109927/ |04.12.20 fgggf; P. K. . ESURT Dtd. ;E_
2 2019 19 019 MISHRA = 2019-12- o8
03
)
Order (Se
WP (C) - COURT WRIT
:136 ;8?328/ 23'12'20 15106/ |G.C. BARIK [C.O. [NO. 2 28%_12_ BRANC ;t_
2016 OLD H-2 ©
03 6)
_' Order (Se
16109929/ [04.12.20 f?gf?z M. N. . ;gURT Dtd. at
4 2019 19 MOHANTY . . 2019-12- No-
019 17
03 6)
161109930/ [04.12.20 |"ELC)~ COURT giger ;ie
5 [2019 19 23719/ |G. SUNDARA |C.O. |yn =0 o019 75- No-
2015
03 6)
_' Order (Se
16109931/ 04.12.20 ?25231 o k. oas o ;gURg Dtd. at
6 12019 19 5 - R 2 loip | [po19-11- No-
29 6)
[ B Order (Se
16 109932/ 104.12.20 g?g?;z MR.RANJIT | DR Dtd. at
7 12019 19 MOHANTY : (J) 2019-12- No-
019
02 6)
_' Order (Se
WP (C) - WRIT
16109933/ |04.12.20 COURT |Dtd. at
§ 2019 |19 53526/ S-K.SAMIM - 1C.0- o 9 |2019-12- DRANC o=
03 24)
116 109934/ [04.12.20 [WP(C) - [S.K.SAMIM [C.O. [COURT |order WRIT |(Se




12019

19 22938/ NO. 9 |Dtd. BRANC |at
2019 2019-12- H-8 No-
03 42)
WP (C) - Order (Se
109935/ |04.12.20 185/20 BALARAM CH Dtd. at
2019 19 14 SINGH 2019-12- No-
03 42)
B Order (Se
109936/ [04.12.20 gsgffz o one COURT |Dtd. at
2019 19 019 : NO. 1 [2019-12- No-
02 42)
Order (Se
109937/ 04.12.20 |CRLMC— M/S.SAUMYA COURT |Dtd. at
2019 19 2436/2 [RANJAN NO. 1 [2019-12- No-
019 PRADHAN 02 42)
B Order (Se
109938/ |04.12.20 gzgg;/ NIRANJAN ;gURg Dtd. at
2019 19 5019 ROUT OLb 2019-12- No-
03 42)
Order (Se
WP (C) - WRIT
109939/ 104.12.20 COURT |Dtd. at
2019 119 22337/ |SK. SAMIM NO. 9 |2019-12- DRENC o=
03 42)
B Order (Se
109940/ |04.12.20 g?g§32 P. K. COURT |Dtd. at
2019 19 019 MOHANTY NO. 1 [2019-12- No-
02 42)
Order (Se
109941/ |04.12.20 ggigfz P. K. COURT |Dtd. at
2019 19 019 MOHANTY NO. 1 [2019-12- No-
02 42)
Order (Se
WP (C) - WRIT
109942/ |04.12.20 COURT |Dtd. at
2019 |19 23305/ |SK. ShMIM NO. 9 |2019-12- pRANC o=
03 24)
Order (Se
WP (C) - WRIT
109943/ 104.12.20 COURT |Dtd. at
2019 |19 23020/ M. BRRAL NO. 9 [2019-12- DRATC o=
03 38)
Order (Se
109944/ |04.12.20 ggéi;/ BISWAJIT ESURg Dtd. at
2019 19 MOHAPATRA : 2019-12- No-
2019 OLD
03 38)
B Order (Se
109945/ [04.12.20 gﬁggfz P. K. COURT |Dtd. at
2019 19 019 MOHANTY NO. 1 [2019-12- No-
02 38)
Order (Se
109946/ |04.12.20 g?éﬁ?z SUMANTA COURT |Dtd. at
2019 19 KUMAR NAYAK NO. 1 [2019-12- No-
019 02 38)




B Order (Se
109947/ |04.12.20 ggggfz AMRESH COURT |Dtd. at
2019 19 o0 MOHANTY NO. 1 |2019-12- No-
02 38)
Order (Se
109948/ |04.12.20 g?i?iz L. D. SAHOO COURT |Dtd. at
2019 19 e A NO. 1 |2019-12- No-
02 38)
Order (Se
CRLMC-
109949/ |04.12.20 COURT |Dtd. at
2019 19 gigl/z B. K. PANDA NO. 1 |2019-12- No-
02 38)
Order (Se
WP (C) - WRIT
109950/ 04.12.20 COURT |Dtd. at
2019 119 23309/ |SK. SAMIM NO. 9 |2019-12- DRANC o=
03 24)
Order (Se
WP (C) — COURT WRIT
%8?351/ 23‘12’20 23212/ |S BISWAL NO. 3 28?5_12_ BRANC ;E_
2019 OLD H-1
03 3)
Order (Se
CRLMC-
109952/ |04.12.20 COURT |Dtd. at
2019 19 éng/z P. K. LENKA NO. 3 |2019-12- No-
09 3)
Order (Se
109953/ [04.12.20 fiif?z JYOTT ;gURT Dtd. giigc at
2019 19 PRAKASH KAR © |2020-01- No-
019 17 H-6
02 24)
Order (Se
CRLMP- COURT WRIT
109954/ 04.12.20 72070 | cot . e fat
2019 19 o s 2019-12- pRe o-
02 63)
Order (Se
WP (C) — WRIT
109955/ |04.12.20 COURT |Dtd. at
2019 |19 23308/ |SK. sammM NO. 9 |2019-12- oRAlC o=
03 24)
109956/ |04.12.20 "E(C)~ COURT giger ;ie
2019 19 53130/ B.D.BISWAL NO. 9 |2019-12- No-
03 24)
Order (Se
WP (C) - COURT
109957/ (04.12.20 (727007 | FoORY pta, at
2019 19 ol oon © |2o19-12- No-
03 24)
109958/ |04.12.20 "E(C)~ COURT giger ;ie
2019 19 53534/ B.NAYAK NO. 9 |2019-12- No-
03 24)
109959/ (04.12.20 CRLMP- RASHMI COURT |Order WRIT (Se
So1a T 1151/2 [0 ae NO.  |Dtd. BRANC |at
019 17 2019-12- H-7  |No-




[ 03 48)
[ B Order (Se
19 1109960/ |04.12.20 |CRLMP~ [M/S.SIBA COURT |Dtd. WRIT ¢
943/20 |PRASAD c.o. BRANC
5 12019 19 18 SEThY NO. 9 |2019-12- s No-
13 11)
_' WP (C) - Order (Se
191/109961/ (04.12.20 COURT |Dtd. at
6 12019 19 2%?;4/ B. NAYAK  [C.0. Iy5. o |2019-12- No-
03 11)
T ABLAPL Order CRIMI |(Se
191109962/ (04.12.20 |- COURT |Dtd. NAL at
7 |2019 19 20113, [*-N- DASH1C.0- g 9 2019-12- MISC- |No-
2017 03 1 8)
_' Order (Se
WP (C) - WRIT
191109963/ (04.12.20 GENE Dtd. at
§ |2019 |19 13137/ |8 CHOUDHURY gy 2010-07- DRENC o=
26 11)
[ Order (Se
BLAPL-
191/109964/ (04.12.20 COURT |Dtd. at
9 12019 19 gfé4/2 SAMIR BARIK IC.0. |0y "9 |2019-12- No-
03 11)
[ Order (Se
WP (C) - COURT
20 109965/ 104.12.20 ;o200 |« o pourray c.o. o, 3 |PES- at
0 12019 19 010 oLn 2019-12- No-
03 11)
_' Order (Se
BLAPL-
201109966/ (04.12.20 COURT |Dtd. at
1 |2019 19 gigz/z R. K. ROUT |C.0. Iyq 1 |2019-12- No-
03 11)
[ ~ Order CRMIN |(Se
20109967/ [04.12.20 gﬁfggl NIRANJAN | ESURT Dtd. AL at
2 2019 19 . ROUT e 2019-04- MISC- |No-
17 2 13)
_' Order (Se
BLAPL-
201109968/ 104.12.20 COURT |Dtd. at
3 |2019 19 3527/2 B. P. TUNGAC.O0. 5. 7 |2019-12- No-
03 13)
[ Order (Se
WP (C) - COURT
20 109969/ 104.12.20 5o 0 o o panee o o) o, 3 PR at
4 12019 19 5015 oLD 2019-12- No-
03 13)
_' Order (Se
201109970/ 104.12.20 2??232 BALARAM co COURT |Dtd. at
5 12019 19 o019 SINGH ¥+ INo. 1 |2019-12- No-
03 13)
[ Order (Se
WP (C) - COURT
20 1109971/ 04.12.20 |2 0t | poo ¢ o. o, 3 [ptd. at
6 12019 19 5019 oLD 2019-12- No-
03 13)
20109972/ [04.12.20 [BLAPL- COURT |Order (Se
7 12019 19 6188/ [SAMIR BARIKC.O. |yh " Ipeg. at




019 2019-12- No-
03 13)
Order (Se
109973/ 04.12.20 "2 (C) COURT 1h 4. at
23361/ |K RATH NO. 3
2019 19 Sole oo 2 l2019-12- No-
03 13)
Order (Se
109974/ [04.12.20 "E(C) COURT 1p. 4. at
23388/ |G C JENA NO. 3
2019 19 Soie oon © |2019-12- No-
03 13)
Order (Se
109975/ [04.12.20 "2 (C) COURT 1h. 4. at
23385/ |G C JENA NO. 3
2019 19 Sole oo 3 l2019-12- No-
03 13)
B Order (Se
109976/ (04.12.20 "E(C) COURT 1p. 4. at
23387/ |G C JENA NO. 3
2019 19 Sole oop D eo19-12- No-
03 13)
ord s
109977/ [04.12.20 ?5;?}; I — CouRT |pta. ;te
2019 19 03 - K NO. 1 |2019-11- No-
26 13)
Order (Se
WP (C) - COURT
109978/ 04.12.20 (724007 | bas co RS [pa. at
2019 19 Coue oop > e019-12- No-
03 13)
Order (Se
109979/ |04.12.20 ggég;/ BRUNDABAN ;gURg Dtd. at
2019 19 coo! NaTk oon O |2o19-12- No-
03 13)
B Order (Se
109980/ |04.12.20 ggég;/ BRUNDABAN ;gURg Dtd. at
2019 19 2ood! navak oo 3 l2019-12- No-
03 13)
Order (Se
109981/ 04.12.20 gg;gi/ JANMEJAY ;gURg Dtd. at
2019 19 Soro’ [PARTDA oon O |2o19-12- No-
03 13)
Order (Se
WP (C) - COURT
109982/ 04.12.20 [ vl | o Lo coURL pta, at
2019 19 Solo oo 2 2019-12- No-
03 13)
WRIT
Order BRANC (Se
109983/ [04.12.20 "F(C)~ COURT |Dtd. i at
5019 19 21222/ |P R MISHRA NO. 3 12019-11- (DIVI |[No-
2019 S STON |114
BENCH |)
)
109984/ |04.12.20 [wp (C) - COURT |Order WRIT | (Se
2019 19 23195, B K DALEI NO. 3 |Dtd. BRANC |at




2019 2019-11- H No-
22 (DIVI |101
SION |)
BENCH
)
WRIT
order BRANC |(Se
109985/ |04.12.20|"F ()~ COURT Dtd i at
5019 1o |23195/ T BAG C.0- N0, 3 2019-11- (DIVI |No-
2019 : o8 SION |101
BENCH |)
)
TA— Order ;ie
109986/ |04.12.20 GENE Dtd.
2019 19 98/194 BEHERA  |paL 1954-02- No-
9 101
26
)
0JC— Order ;ie
109987/ |04.12.20 GENE Dtd.
2019 19 152/19 K. RANA - lony, 9999-12- No=
81 101
31
)
(Se
Order
109988/ (04.12.20 "EC) = 1y ¥ RaTSING COURT 1p. 4. at
2019 19 22517/ C.0. |NO. 3 2019-11- No-
2019 OLD 101
25
)
(Se
Order
WP (C) - COURT at
109985/ 104.12.20 |1 4950/ 5. panpa  [c.0. No. 3 200 -
2016 OLD 101
20
)
(Se
Order
WP (C) - COURT at
;8?390/ 23‘12’20 14093/ |H.S.PANDA C.0. |NO. 3 28?5—11— No-
2016 OLD 101
20
)
Order (Se
WP (C) - WRIT
109991/ (04.12.20 GENE Dtd. at
5019 19 8745/2 .K.BARIK RAL 2009-08- BRANC No-
006 H-7
11 5)
Order (Se
WP (C) -
109992/ |04.12.20 GENE Dtd. at
2019 19 23323/ KCBARIKleag, 2019-11- No-
21 5)
B Order (Se
109993/ |04.12.20 ng;%/ - GENE Dtd. at
2019 19 5017 : RAL 2019-09- No-
17 5)
WP (C) - Order WRIT (Se
;8?394/ 23'12'20 9032/2 .BAG giEE Dtd. BRANC |at
017 2019-05- H-2 No-




[ | 16 K
Order (Se
WP (C) - WRIT
231109995/ (04.12.20 GENE Dtd. at
0 2019 |19 21183/ [P K. BEHERA lppy 2019-11- PRENC o=
20 40)
_' ord S
23109996/ [04.12.20 ggég;; A\ k. our |GENE g, ;te
1 |2019 19 S0t Sf RAL 2019-11- No-
29 40)
[ B Order (Se
23109997/ 04.12.20 §§§$>2 S.B.MOHAPAT |GENE Dtd. giigc at
2 12019 19 P RA RAL 2016-05- il o
02 48)
_' Order (Se
WP (C) - WRIT
231109998/ (04.12.20 GENE Dtd. at
3 2019 19 7218/2 |A-K.ROUT - par, 2019-04- DRAIC o=
03 18)
[ Order (Se
231109999/ [04.12.20 55?532 S.B.MOHAPAT |GENE Dtd. at
4 2019 19 o1 RA RAL 2019-11- No-
26 18)
[ WP (C) - CHIEF |Order (Se
231110000/ (04.12.20 JUSTI |Dtd. at
5 [2019 19 23?;8/ P.K.ROUT  C.0. opvg |2019-11- No-
COURT |25 18)
_' ord S
23110001/ [04.12.20 ?géf;; s . papr [GENE brg. ;te
6 |2019 19 2013 - K. RAL 2019-11- No-
16 18)
[ WE (C) CHIEF |Order (Se
23110002/ 04.12.20 JUSTT |Dtd. at
7 12019 19 23?39/ P.K.ROUT €0 lcgrs  |2019-11- No-
COURT |25 18)
_' WRIT
WP (C) - CHIEF |Order ERANC ;ie
23110003/ /04.12.20 6109/2 |p. R. SWAIN |c.o. |JUSTI |Dtd. (DIVI |No-
8 2019 19 CE'S 12019-12-
018 COURT |16 SION 114
BENCH |)
)
S~ CHIEF |Order ;ie
23110004/ |04.12.20 23445, MR-SANGRAM |, ., |JUSTI |Dtd. No-
9 |2019 19 019 . [RATH Y+ lce's  |2019-12- 1?4
COURT |02 )
_' WRIT
S~ CHIEF (Order ERANC ;ie
241110005/ |04.12.20 23743, [S: C- c.o. [JUSTI |Dtd. (DIVI [No-
0 2019 19 BISWAL Y+ lce's  |2019-12- ©
2019 coune oo STON 107
BENCH |)
)




WRIT

S~ CHIEF (Order ERANC ;ie
110006/ (04.12.20 |50, 0" [PRASANT JUSTI |Dtd. R
2019 |19 KUMAR JENA CE'S [2019-12-
2019 Covnr 111 STON  [105
BENCH |)
)
S~ CHIEF (Order ;ie
110007/ |04.12.20 )2 a0 K. K. JUSTI |Dtd. e
2019 |19 o1 | |[MOHAPATRA CE'S [2019-12- 0
COURT |02 )
— CHIEF |Order ;ie
110008/ |04.12.20 JUSTI |Dtd.
2019 119 LIS/ P, NRYEK CE'S |2019-12- o
COURT |02 )
S~ CHIEF (Order ;ie
110009/ |04.12.20 17719, 5: C- JUSTI |Dtd. No-
2019 |19 Jolg . [BISWAL CE'S |2019-12- 08
COURT (02 |
S~ CHIEF |Order ;ie
110010/ [04.12.20 JUSTI |Dtd.
2019 [19 13279/ T K. NAYAK CE'S |2019-12- o
COURT |02 )
S~ CHIEF (Order ;ie
110011/ |04.12.20 ;.o [BIJAY KUMAR JUSTI |Dtd. e
2019 |19 sore | |PALEI CE'S [2019-12- e
COURT |02 )
— CHIEF |Order ;ie
110012/ |04.12.20 13579, [KABITA JUSTI |Dtd. No-
2019 |19 Jois | |PATRA CE'S [2019-12- 08
COURT |02 |
P (C) - CHIEF |Order ;ie
110013/ |04.12.20 JUSTI |Dtd.
2019 [19 23511/ |JRYDEV BHOT CE'S |2019-12- o
COURT (02 |
S~ CHIEF |Order ;ie
110014/ 04.12.20 /o0’ |AMIYA KUMAR |, JUSTI |Dtd. o
2019 |19 019 SWAIN CE'S |2019-12- o8
COURT |02 )
S~ CHIEF (Order ;ie
110015/ [04.12.20 JUSTI |Dtd.
2019 |19 éfg6/2 T K. BARIK CE'S [2019-12- o
COURT |02




CHIEF |Order
WP (C) - at
110016/ 04.12.20 JUSTTI |Dtd.
2019 19 28528/ 1 PANDA €0 lcgrs  |2019-12- T85
COURT |02 )
S~ CHIEF |Order ;ie
110017/ |04.12.20 JUSTI |Dtd.
2019 19 28528/ B K ROUT .0 lcpis |2019-12- T85
COURT |02 )
WRIT
P (C) - CHIEF |Order ERANC ;ie
110018/ |04.12.20 19166/ |B K DAS c.o. [JUSTI |Dtd. (DIVI No-
2019 19 CE'S |2019-12-
2018 count |92 STON [105
BENCH |)
)
S~ CHIEF (Order ;ie
110019/ |04.12.20 JUSTI |Dtd.
2019 19 23537/ PL MISHRA 1C.0. lopvg 12019-12- TS;
COURT |02 )
B (C) CHIEF |Order ;ie
110020/ 04.12.20 JUSTTI |Dtd.
2019 19 23358/ PR BISWAL 1C.0. lopvg 12019-12- TS;
COURT |02 )
B (C) CHIEF (Order ;ie
110021/ [04.12.20 JUSTTI |Dtd.
2019 19 28?;7/ MITHUN DAS |C.0. lrpig 12019-12- TSS
COURT |02 )
— CHIEF |Order ;ie
110022/ |04.12.20 JUSTI |Dtd.
5019 19 28?37/ MITHUN DAS |C.O. CE'S 2019-12- TSS
COURT |02 )
A CHIEF |Order ;ie
110023/ |04.12.20 JUSTI |Dtd.
5019 19 36/201 D K DEHURY [C.0. |"-Vo™ [oToo11- TS;
COURT |29 )
Order (Se
110024/ |04.12.20 21528/ PRATAP GENE Dtd. gii;c at
2019 19 KUMAR BARTK |RAL 2001-10- No-
2001 H-1
18 31)
WRIT
B (C) CHIEF |Order ERANC ;ie
110025/ 04.12.20 |1ccre’ o & pag c o, [JUSTI |Dtd. R
2019 19 017 CE'S |2019-12- sion  |hie
COURT |02

BENCH




WRIT

S~ CHIEF (Order ERANC ;ie
110026/ |04.12.20 )/, [LAXMIDHAR JUSTT |Dtd. —
2019 19 MOHANTY CE'S |2019-12-
2019 Count |02 sToN  |113
BENCH |)
)
Order (Se
CRLMC- at
110027/ [04.12.20 COURT |Dtd.
5019 19 3227/2 |B. C. PANDA NO. 1 |2019-12- No-
019 113
02
)
(Se
110028/ [04.12.20 5P~ S0STT [pea 2t
2019 19 37/201 R K BARIK CE'S |2019-11- Ti;
COURT |29 )
S~ CHIEF (Order ;ie
110029/ |04.12.20 JUSTI |Dtd.
2019 19 ;gf;5/ R.K.BISOI CE'S |2019-12- Ti;
COURT |02 |
(Se
110030/ |04.12.20 [*RBP~ ﬁﬁéﬁi giger at
2019 19 37/201 S K SAHOO CE'S |2019-11- Ti;
COURT |29 )
(Se
CHIEF |Order
110031/ |04.12.20 VE(C)~ /NANDA JUSTI |Dtd. at
20994/ |KISHORE No-
2019 19 conn | laoom CE'S |2019-12- e
COURT |02 )
WP (C) - Order ;ie
110032/ |04.12.20 7356/2 LAXMIDHAR DR Dtd. No-
2019 19 MOHANTY (J) 2019-12-
019 113
02
)
MRS .VIJAY (Se
ARBP- KAR, CHIEF |Order at
110033/ |04.12.20 ¢ > . |A.P.BOSE, JUSTT |Dtd. e
2019 19 . D.J.SAHOO, CE'S 12019-11- 155
S.S.DASH, COURT 29 )
S.K.HOTA
P (C) - CHIEF |Order ;ie
110034/ |04.12.20 JUSTI |Dtd.
2019 19 23224/ H. K. BHOL CE'S |2019-12- Ti;
COURT |02 |
S~ CHIEF (Order ;ie
110035/ 04.12.20 [ L3 | JAYADEV JUSTT |Dtd. e
2019 19 Solo | [BHOI CE'S [2019-12- 1?3
COURT |02




CHIEF |Order
WP (C) - at
110036/ |04.12.20 JUSTI |Dtd.
2019 19 23224/ N. K. ROUT CE'S |2019-12- Ti3
COURT |02 )
WRIT
S~ CHIEF |Order ERANC ;ie
110037/ 04.12.20 {5 S50 | o JUSTI |Dtd. DIV o
2019 19 CE'S |2019-12-
2019 ] e SION |104
BENCH |)
)
(Se
Order
110038/ [04.12.20 "E(C) - COURT 1h. 4. at
5019 19 1715/2 |J SAHOO NO. 2019-11- No-
018 22 104
27
)
(Se
Order
110039/ [04.12.20 "2 (©)~ COURT 1p. 4. at
2019 19 1715/2 |I PANDA NO. 2019-11— No-
018 22 104
27
)
(Se
Order
110040/ [04.12.20 |77 [B.N, FoURT Ipta. o
2019 19 oo SARANGI 0 2019-12- e
02
)
Order (Se
110041/ |04.12.20 27¢" COURT Ipi 4. at
5019 19 2461/2 |N RAO NO. 2019-12- No-
002 17 104
02
)
WRIT
S~ CHIEF |Order ERANC ;ie
110042/ 04.12.20 (2000 " | JUSTI |Dtd. DIV o
2019 19 CE'S |2019-12-
018 S e SION |112
BENCH |)
)
WRIT
WP (C) CHIEF |Order ERANC ;ie
110043/ 04.12.20 07 | JUSTI |Dtd. DIV o
2019 19 CE'S |2019-12-
2019 S o SION [112
BENCH |)
)
B (C) CHIEF (Order ;ie
110044/ |04.12.20 JUSTI |Dtd.
2019 19 ;3320/ P K PANI CE'S |2019-12- Ti2
COURT |02 )
110045/ |04.12.20 |[WP(C) - CHIEF |Order (Se
2019 19 17505, (B D BISWAL JUSTI |Dtd. at




2009 CE'S [2019-12- No-
COURT |02 112
)
CHIEF |Order (Se
110046/ |04.12.20 "E(C)~ JUSTI |Dtd at
2019 19 ;gféO/ SAHOO CE'S [2019-11- Ti;
COURT |27 )
S~ CHIEF |Order ;ie
110047/ |04.12.20 JUSTT |Dtd.
2019 19 28??0/ PANDA CE'S |2019-11- Tiz
COURT |27 )
CHIEF |Order (Se
110048/ [04.12.20 gfi?é; N JUSTI |Dtd. ;E_
2019 19 S0l CE'S |2019-12- 5
COURT |02 |
P (C) - CHIEF |Order ;ie
110049/ |04.12.20 JUSTI |Dtd.
2019 19 531;6/ K DALEL CE'S [2019-12- Ti;
COURT |02 )
S~ CHIEF (Order ;ie
110050/ |04.12.20 JUSTT |Dtd.
2019 19 531;6/ -K. MISHRA CE'S [2019-12- Ti;
COURT |02 )
WP (C) - CHIEF |Order ;ie
110051/ |04.12.20 JUSTT |Dtd.
2019 19 ;gig9/ K BISWAL CE'S |2019-12- Tiz
COURT |02 )
WP (C) - Order ;ie
110052/ |04.12.20 COURT |Dtd.
2019 19 18373/ |A.K.TARAL NO. 9 |2019-11- No-
2017 112
27
)
P (C) - CHIEF |Order (ie
110053/ 104.12.20 [0 o0 | L oo JUSTI |Dtd. e
2019 19 o1t CE'S |2019-12- 132
COURT |02 )
S~ CHIEF (Order ;ie
110054/ |04.12.20 JUSTT |Dtd.
2019 19 23227/ SUNDARA CE'S |2019-12- Ti;
COURT |02 )
B Order WRIT (Se
110055/ |04.12.20 ?gég;/ SWAIN EBURT Dtd. BRANC |at
2019 19 o1s oy 2019-12- H No-
02 (DIVI |110




SION

BENCH
)
S~ CHIEF (Order ;ie
110056/ |04.12.20 JUSTI |Dtd.
2019 19 23156/ K BISWAL CE'S |2019-12- Tig
COURT |02 )
S~ CHIEF |Order ;ie
110057/ [04.12.20 JUSTI |Dtd.
2019 19 ;gz§6/ K MOHANTY CE'S |2019-12- Tio
COURT |02 )
(Se
Order
WP (C) - N at
232858/ 23'12'20 13155/ |B C MOHANTY CHAMB 28?5_12_ No-
2008 ERS 110
02
)
P (C) - CHIEF |Order ;ie
110059/ |04.12.20 JUSTI |Dtd.
2019 19 gi§6/2 K ROUT CE'S |2019-12- Tia
COURT |02 |
S~ CHIEF (Order ;ie
110060/ |04.12.20 JUSTI |Dtd.
2019 19 gi§6/2 SUNDARA CE'S |2019-12- Tig
COURT |02 )
WP (C) - CHIEF |Order ;ie
110061/ |04.12.20 JUSTI |Dtd.
2019 19 232;6/ -K.ROUT CE'S |2019-11- Tio
COURT |22 )
S~ CHIEF |Order ;ie
110062/ |04.12.20 JUSTI |Dtd.
2019 19 232;6/ -K.ROUT CE'S |2019-11- Tio
COURT |22 |
P (C) - CHIEF |Order ;ie
110063/ |04.12.20 JUSTI |Dtd.
2019 19 53237/ -K.ROUT CE'S |2019-11- Tia
COURT |22 |
(Se
Order
110064/ 04.12.20 PLAPL- COURT |pi 4. at
2019 19 9393/2 |D.K.PANDA NO. o110 No-
019 23 110
04
)
P (C) - CHIEF |Order (Se
110065/ |04.12.20 JUSTI |Dtd. at
2019 19 53234/ -K.ROUT CE'S |2019-11- No-
COURT |22 110




[ Order (Se
WP (C) - WRIT
30 |110066/ |04.12.20 GENE Dtd. at
1 2019 19 $ 3206/ [P K HORANTY gy 2017-07- DRENC -
06 37)
_' Order (Se
WP (C) - COURT
30 {110067/ (04.12.20 |52 00" | pant lelo. Mo, 3 P at
2 12019 19 5019 orp 2019-11- No-
29 37)
[ Order (Se
WP (C) - COURT
30110068/ (04.12.20 |5 o0 Lo o o oL o 3 Pt at
3 12019 19 012 onm 2019-12- No-
02 37)
_' WP (C) - CHIEF |Order (Se
30 |110069/ |04.12.20 JUSTI |Dtd. at
4 2019 19 ;8?33/ N.R.PANDA  (C.O0. |cpig |5019-07- No-
COURT |29 37)
[ Order (Se
30 /110070/ (04.12.20 ?E;EL/ BISWAJIT c.0 ESURg Dtd. at
5 2019 19 2009 . |PAS o 2019-09- No-
16 37)
30 1110071/ [04.12.20 |"E(©)~ GENE gijer ;ie
6 12019 19 ;g§;9/ M.K.RANA - lpar 2019-08- No-
16 37)
_' Order (Se
WP (C) - WRIT
30 /110072/ 104.12.20 GENE Dtd. at
7 2019 19 202172 M.K.RRNA - gar, 2018-12- pRENC o=
18 39)
30 1110073/ [04.12.20 |"EL©)~ GENE giger ;ie
8 2019 19 gg§8/2 M.K.RANA - lpar 2019-11- No-
26 39)
_' Order (Se
WP (C) - WRIT
30 (110074/ 104.12.20 GENE Dtd. at
9 (2019 19 25/200 M. K. RANA RAL 2018-03- Ef?NC No-
26 32)
[ ~ CHIEF |Order (Se
31 (1100757 |04.12.20 235236 D.D. o, |JUSTI |Dtd. Eézig at
0 2019 19 . MOHANTY Y lce's  |2019-11- o [No-
COURT |27 4)
_' 0JC— Order (Se
31 /110076/ |04.12.20 GENE Dtd. at
1 |2019 19 2820/1 M. K. RANA RAL 2019-11- No-
05 4)
T (Se
WP (C) -
31110077/ |04.12.20 GENE at
> oo 19 16/201 |M.K.RANA - e
4
4)
31110078/ |04.12.20 |[WP(C) - M.K.RANA GENE Order WRIT (Se
3 2019 19 882/20 RAL Dtd. BRANC |at




17 2017-01- H-2 No-
24 9)
Order (Se
WP (C) -
110079/ |04.12.20 GENE Dtd. at
2019 19 128/20 M.K.RANA - lear, 2019-10- No-
30 9)
Order (Se
WP (C) -
110080/ [04.12.20 GENE Dtd. at
2019 19 3227/2 M. K. RANA RAL 2019-12- No-
03 9)
WRIT
S~ CHIEF |Order ERANC ;ie
110081/ 104.12.20 )1 009, |p.x. JENa |c.0. |[J0STI |Dtd. (DIVI |No-
2019 19 CE'S |2019-12-
2019 count o2 STON |104
BENCH |)
)
WRIT
WP (C) - Order ERANC ;ie
232882/ 23'12'20 1217/2 M.K.RANA iiiE 28?5_12_ (DIVI |No-
019 - STON |108
BENCH |)
)
P (C) - CHIEF |Order (ie
110083/ |04.12.20 |5- 300" |S.R. c o, [JUSTI |Dtd. e
2019 19 o1y . |TRIPATHY Y lce's  |2019-12- 188
COURT |02 )
CHIEF |Order (Se
WP (C) - WRIT
110084/ |04.12.20 JUSTI |Dtd. at
2019 |19 12359/ M. BEHERR - [C.0- lopig 1201011~ RN o=
COURT |29 12)
WRIT
order BRANC |(Se
110085/ 04.12.20 |2 (C)~ COURT |Dtd H at
5019 19~ |10188/ P.KARAN C.0- 0. 3 2019-12- (DIVI |No-
2019 : 02 STON [112
BENCH |)
)
ABLAPL Oorder ;ie
110086/ [04.12.20 |- b BHOL GENE Dtd. e
2019 19 15196/ |°° RAL 2019-11- 115
2019 16 )
S~ CHIEF |Order ;ie
110087/ |04.12.20 JUSTI |Dtd.
2019 19 ;éfgl/ R.K. BARIK [C.O0. cpig |2019-12- If‘iz
COURT |02 )
110088/ |04.12.20 WP (C) - CHIEF |Order (Se
2019 19 23577, [K-K. JENA - 1C.O-herr |peq. at




2019 CE'S |2019-12- No-
COURT (02 112
)
Order CRMIN |(Se
110089/ |04.12.20 f?gg;z D.K.JENA GENE Dtd. AL at
2019 19 018 T RAL 2019-03- MISC- |No-
06 2 16)
Order (Se
WP (C) -
110090/ (04.12.20 Dtd. at
5019 19 28?37/ M.R. SAHOO |[C.O. 2019-12- No-
02 16)
CHIEF |Order (Se
110091/ |04.12.20 ggég;; R saHoo |c.o. |JUSTI |Dtd. at
2019 19 5019 T Y CE's  |2019-12- No-
COURT (02 16)
B Order (Se
110092/ [04.12.20 Z%g%o I ;gURT Dtd. at
2019 19 15 T T 22' 2019-11- No-
26 16)
Order (Se
WP (C) - COURT
110093/ 104.12.20 Dtd. at
5019 19 23?;6/ M.R. SAHOO |[C.O. gg. 2019-12- No-
02 16)
WRIT
S~ CHIEF |Order ERANC ;ie
110094/ (04.12.20 17818/ |R.R. DAS co. JUSTI |Dtd. (DIVI INo-
2019 19 CE'S [2019-12-
2018 courT |02 SION 112
BENCH |)
)
S~ CHIEF (Order ;ie
110095/ (04.12.20 27672 B.R. c.o JUSTI |Dtd. No-
2019 19 019 SENAPATI YT ICE'S  |2019-12- 112
COURT |02 )
(Se
WP (C) - at
232396/ 23'12'20 17719/ M.K.RANA giEE No-
2019 112
)
S~ CHIEF |Order ;ie
110097/ |04.12.20 JUSTI |Dtd.
2019 19 3187/2 S. DAS €0 leg's  |2019-12- If‘iz
COURT (02 )
(Se
110098/ |04.12.20 |"F(C)~ GENE giger at
2019 |19 24675/ IM.K.RANA |ppp 2019-11- No-
2012 112
18
)
110099/ |04.12.20 WP (C) - CHIEF |Order WRIT (Se
2019 19 22927/ P.K. JENA c.0. JUSTI |Dtd. BRANC |at




2019 CE'S |2019-12- H No-
COURT (02 (DIVI |115
SION |)
BENCH
)
(Se
Ord
110100/ (04.12.20 [ )7 0 |GENE bra. 2
2019 19 T RAL 2019-11-
2017 115
21
)
S~ CHIEF (Order ;ie
110101/ |04.12.20 JUSTI |Dtd.
2019 19 3224/2 Jo RAMILA - C.0. opvs |o019-12- If‘l’g
COURT |02 )
ABLAPL Order CRIMI |(Se
110102/ |04.12.20 |- GENE Dtd. NAL at
2019 19 12860/ M. K. RANA RAL 2019-03- MISC- |No-
2018 20 1 1)
Order (Se
CRLA-
110103/ 104.12.20 GENE Dtd. at
2019 19 igZ/ZO M. K. RANA RAL 2019-11- No-
26 1)
WRIT
P (C) - CHIEF |Order ERANC ;ie
110104/ |04.12.20 10849/ |R.R. DAS c.o. [JUSTI |Dtd. (DIVI |No-
2019 19 CE'S [2019-12-
2019 COURT |02 SION 105
BENCH |)
)
(Se
Order
CRLA- at
110105/ |04.12.20 GENE Dtd.
2019 |19 494/20 M.K.RANA |ppp 2019-07- No-
19 105
24
)
oJc- Order ;ie
110106/ (04.12.20 GENE Dtd.
5015 19 9904/2 |s.C. DASH .o 2019-07- No
000 105
18
)
— CHIEF |Order ;ie
110107/ 104.12.20 JUSTI |Dtd.
2019 119 20283/ M. BEHERR[C.O- lopig  |2019-12- o
COURT (02 )
S~ CHIEF |Order ;ie
110108/ |04.12.20 JUSTI |Dtd.
5019 19 §8§§3/ S.K. PARIDA |C.O. CE'S 2019-12- T85
COURT (02 )
110109/ (04.12.20 ARBP- |R.K.MOHABHO c.o CHIEF |Order M.J.C |(Se
2019 19 5/2018 |I 7" |JusTI |Dtd. at




T CE'S [2019-04- No-
COURT |26 2)
__' CHIEF |Order (Se
34 110110/ |04.12.20 ARBP- |R.K.MOHABHO |, _ |JUSTI Dtd. M.J.C |at
5 12019 19 4/2018 |T Y. |lcE's  |2019-04- No-
COURT |26 2)
[ Order (Se
34110111/ j04.12.20 [F R L |oENE Dtd. CTe fat
6 12019 19 6/2006 RAL 2018-11- o No-
29 1)
_' RSA- Order (Se
341110112/ |104.12.20 GENE Dtd. at
7 |2019 19 124/20 P.K.DAS RAL 2019-11- No-
25 1)
[ Order (Se
WP (C) - COURT
34 110113/ 104.12.20 32000’ | ot oo, o, 3 |PEA- at
8 (2019 19 2019-12- No-
2019 OLD
03 1)
_' RSA- Order (Se
341110114/ 104.12.20 GENE Dtd. at
9 12019 19 123/20 P.K.DAS RAL 2019-11- No-
25 1)
T SECON |(se
35(110115/ 04.12.20 22?/20 BISWAJIT |, ESURT Entire D at
0 (2019 19 DAS e . Order APPEA |No-
10 22
L 2)
_' Order (Se
WP (C) - COURT
35 110116/ |04.12.20 |05 5" |0 pocint oo, o, 3 |PEY- at
1 12019 19 2019-12- No-
2019 OLD
03 2)
[ Order (Se
CRLA-
35(110117/ 104.12.20 GENE Dtd. at
2 12019 19 i33/20 M.K.RANA - lpap 2019-11- No-
08 2)
_' Order (Se
WP (C) - COURT
35110118/ 04.12.20 | ;2000 | ot oo, o, 3 |PEd- at
3 (2019 19 2019-12- No-
2019 OLD
03 2)
[ Order (Se
CRLA-
351110119/ |04.12.20 GENE Dtd. at
4 |2019 19 122/20 M.K.RANA - lpnp 2019-11- No-
26 2)
[ Order (Se
WP (C) - COURT
35 110120/ 04.12.20 | 250 |0 oo oo, o, 3 |PEA- at
5 12019 19 2019-12- No-
2019 OLD
03 2)
[ Order (Se
WP (C) - COURT
35110121/ 104.12.20 |05 00’ |0 pocunr leo. o, 3 |PEY- at
6 12019 19 2019-12- No-
2019 OLD
03 2)
135110122/ [04.12.20 [WP(C)- [D. BISWAL [C.O. |[COURT |order [(se




12019

19 23995/ NO. 3 |Dtd. at
2019 OLD 2019-12- No-
03 2)
Order (Se
110123/ |04.12.20 ggégfz P. K. c o ;gURg Dtd. at
2019 19 MOHANTY T i 2019-12- No-
019 OLD
03 2)
Order (Se
CRLA-
110124/ (04.12.20 GENE Dtd. at
2019 19 ig4/20 M.K.RANA  lear 2019-11- No-
14 2)
Order (Se
110125/ |04.12.20 gsgg;z RAMAKANT co ESURE Dtd. at
2019 19 MOHANTY t i 2019-10- No-
017 OLD
14 2)
B Order (Se
110126/ |04.12.20 355232 RAMAKANT | ;gURg Dtd. at
2019 19 MOHANTY T . 2019-10- No-
017 OLD
14 2)
Order (Se
CRLA-
110127/ |04.12.20 GENE Dtd. at
2019 19 iéO/ZO M. K. RANA RAL 2019-11- No-
24 2)
B Order (Se
110128/ |04.12.20 2?2232 R. B. c.0 COURT |Dtd. at
2019 19 MISHRA Y7 INO. 1 |2019-11- No-
019
18 2)
Order (Se
CRLA-
110129/ 104.12.20 GENE Dtd. at
2019 19 féZ/ZO M. K. RANA RAL 2019-11- No-
28 2)
Order (Se
110130/ |04.12.20 232232 A. K. c.0 COURT |Dtd. at
2019 19 MISHRA 77 INO. 1 |2019-11- No-
019
18 2)
Order CRIMI |(Se
CRLMC-
110131/ 104.12.20 GENE Dtd. NAL at
2019 19 éi;4/2 M. K. RANA RAL 2016-04- MISC- |No-
26 1 7)
ABLAPL Order CRIMI |(Se
110132/ |04.12.20 |- GENE Dtd. NAL at
2019 19 6086/2 |B-MOHAPATRA |op 2018-05- MISC- |No-
018 09 3 3)
ABLAPL Order CRMIN |(Se
110133/ 104.12.20 |- Dtd. AL at
2019 19 17977/ H.K.PATRA €.0. 2018-11- MISC- |No-
2017 27 2 15)
Order (Se
CMAPL-
110134/ |04.12.20 GENE Dtd. M.J.C |at
2019 19 194/20 |S.K.SUNDRA RAL 2015-04- No-
10 13 4)




Order (Se
MATA-
110135/ [04.12.20 GENE Dtd. at
2019 19 ig0/2o B.K.ROUTRAY par, 2019-11- No-
26 4)
CRLREV Order (Se
110136/ [04.12.20 |- COURT |Dtd. at
2019 19 349/20 [F-K-PATRA - 1C.0- Iuh "9 12011-06- No-
11 24 4)
(Se
FA- FIRST
110137/ |04.12.20 GENE Entire at
019 i 211/19 |L.PRADHAN | ot APPEA |o-
87 L
6)
CHIEF |Order (Se
WP (C) - WRIT
110138/ [04.12.20 JUSTTI |Dtd. at
5019 19 ;éiél/ G.N.SETHI  |C.O0. .o\ o™ [5519-03- EﬁéNc No-
COURT |11 13)
CHIEF |Order (Se
WP (C) - WRIT
110139/ |04.12.20 JUSTI |Dtd. at
2019 |19 LL2IL/ 6N SETHE G0 lop g 12010-08- RENC o=
COURT |05 13)
Order (Se
110140/ |04.12.20 [CRLMC— M/S.BIBHUTI COURT |Dtd. at
2019 19 2797/2 |RANJAN €0 Ivo. 1 |2019-11- No-
019 MOHANTY > )
Order (Se
CRLMP-
110141/ |04.12.20 GENE Dtd. at
2019 19 ig7/2o D.K.BEHERA |par, 2019-11- No-
04 13)
Order (Se
110142/ |04.12.20 ggiffz A. K. < o. |COURT |Dtd. at
2019 19 o019 MOHANTY Y+ No. 1 |2019-11- No-
19 13)
ABLAPL Order (Se
110143/ |04.12.20 |- COURT |Dtd. at
2019 19 269/20 O+ MUPULL 1C.0- g 9 1o019-11- No-
19 22 13)
RVWPET Order (Se
CIVIL
110144/ [04.12.20 |- GENE Dtd. at
2019 19 269/20 D-K-BEHERA o), 2019-02- ?g;ls No-
15 13 1)
ABLAPL Order (Se
110145/ 04.12.20 |- DEBENDRA ¢ o. |COURT pta. at
2019 19 269/20 [KUMAR SWAIN |~°°° |NO. 7 [2019-11- No-
19 22 1)
WP (C) - CHIEF |Order (Se
110146/ |04.12.20 JUSTI |Dtd. at
2019 19 ;gfgl/ PLR.ROUT - 1C.0- lopvs 12019-11- No-
COURT |22 1)
110147/ [04.12.20 *P**"L pERENDRA . o. |COURT gijer ;ie
2019 19 287,20 [KUMAR SWAIN NO. T ooTo-11- e




| s 2 o
WP (C) - CHIEF |Order (Se

38110148/ |04.12.20 JUSTI |Dtd. at
3 12019 19 ;gfg5/ P.K.ROUT CE'S [2019-11- No-
COURT |25 1)

_' ABLAPL Oorder (Se
381110149/ 104.12.20 |- COURT |Dtd. at
4 |2019 19 a250/2 M- BARAL NO. 1 |2019-11- No-
019 27 1)

[ ABLAPL Order (Se
38 110150/ 04.12.20 |- i?gﬁm COURT |Dtd. at
5 2019 19 14373/ |0 NO. 1 |2019-11- No-
2019 22 1)

_' FAO- Order MISC. (Se
38110151/ |04.12.20 COURT |Dtd. APPEA |at
6 12019 19 ?36/20 S.K.SAHOO NO. 1 |2019-09- L No-
20 SEC. |5)

[ ABLAPL Order (Se
38110152/ |04.12.20 |- DURGA ESUR;: Dtd. at
7 12019 19 16958/ |PRASAD JENA onm 2019-11- No-
2019 27 5)

T ABLAPL Order (se
38110153/ |04.12.20 |- COURT |Dtd. at
8 12019 19 4262/2 |F+ K- DASH NO. 1 |2019-11- No-
019 14 5)

_' ABLAPL Order (Se
38110154/ |04.12.20 |- JANMEJAY COURT |Dtd. at
9 |2019 19 4231/2 |PARIDA NO. 1 |2019-11- No-
019 14 5)

[ ABLAPL courr |0rder (Se
39110155/ |04.12.20 |- RADHARAMAN v, o |ptd. at
0 |2019 19 13337/ |DAS NAYAK oip 2019-11- No-
2019 27 5)

_' WP (C) - CHIEF |Order (Se
39 (110156/ |04.12.20 JUSTI |Dtd. at
1 |2019 19 ;gi;m/ P.K.ROUT CE'S |2019-11- No-
COURT |25 5)

[ ABLAPL Order (Se
39110157/ |04.12.20 |- = DaS COURT |Dtd. at
2 12019 19 11218/ |°° NO. 1 |2019-11- No-
2019 27 5)

_' ABLAPL Oorder (Se
391110158/ [04.12.20 |- BALARAM COURT |Dtd. at
3 |2019 19 4861/2 |SINGH NO. 1 |2019-11- No-
019 21 5)

[ WE (C) CHIEF |Order (Se
39110159/ |04.12.20 JUSTI |Dtd. at
4 12019 19 ;gf;”/ P.K.ROUT CE'S [2019-11- No-
COURT |25 5)

39110160/ [04.12.20 [ARLAPL |ASHOK KU. COURT |order (Se
5 2019 19 - SAHOO NO. 1 |Dtd. at




T 14951/ 2019-11- No-
2019 15 5)
[ ABLAPL Order (Se
39 |110161/ (04.12.20 |- COURT |Dtd. at
6 12019 19 17028, [F- N SAHOOC.0.yy =y 1o010-11- No-
2019 27 5)
[ Order (Se
39110162/ 04.12.20 fgggfz LINGARAJ |, |DR Dtd. at
7 12019 19 STNGH 2 2019-11- No-
019
18 5)
_' Order (Se
39110163/ |04.12.20 fzggsz MOHAN c.0 DR Dtd. at
8 (2019 19 BEHERA O 2019-11- No-
019
18 5)
[ Order (Se
WP (C) - WRIT
39110164/ |04.12.20 GENE Dtd. at
9 2019 19 s156/2 M. K. RANAlpap 2018-07- oRENC o-
20 25)
_' ABLAPL order (Se
40 /110165/ (04.12.20 |- COURT |Dtd. at
0 |2019 19 agge/2 [P K- PANDAIC.O. iuq "1 1o010-11- No-
019 21 25)
[ ABLAPL Order (Se
40 110166/ |04.12.20 |- COURT |Dtd. at
1 |2019 19 agg7/2 B+ K- PANDAC.O. lon "1 15p19-11- No-
019 21 25)
_' ABLAPL order (Se
40 110167/ 104.12.20 |- COURT |Dtd. at
2 2019 19 aggg/2 [P+ K- PANDAIC.O. lyh "1 1hp10-11- No-
019 21 25)
[ Order (Se
WP (C) - WRIT
40 1110168/ |04.12.20 GENE Dtd. at
3 2019 19 JII96/ R C. OJHA gy 2019-01- RENC o=
29 42)
_' ABLAPL order (Se
40 110169/ |04.12.20 |- COURT |Dtd. at
4 |2019 19 aggoy2 [P+ K- PANDAIC.O. lun "y 1hp10-11- No-
019 21 42)
[ ABLAPL Order (Se
40 /110170/ (04.12.20 |- COURT |Dtd. at
5 |2019 19 4go0/2 [P+ K- PANDAIC.O. lyy "y 1o010-11- No-
019 21 42)
T ABLAPL Order (Se
40 110171/ |04.12.20 |- COURT |Dtd. at
6 12019 19 ago1/2 [P+ K- PANDAIC.O. lyn "0 1h010-11- No-
019 21 42)
[ S CHIEF [Order (se
40110172/ |04.12.20 26289/ R.K. c.0 JUSTI |Dtd. at
7 12019 19 o1 | |[MOHAPATRA P lce's  |2019-12- No-
COURT (02 42)
140 110173/ [04.12.20 WP (C)- [L.D. lc.0. |CHIEF |Order [(se




12019

19 26289/ |MOHANTY JUSTT |Dtd. at
2017 CE'S |2019-12- No-
COURT |02 42)
ABLAPL Order (Se
110174/ |04.12.20 |- COURT |Dtd. at
2019 19 agop 2 [P+ K. PANDA NO. 1 |2019-11- No-
019 21 42)
ABLAPL Order (Se
110175/ 04.12.20 |- COURT |Dtd. at
2019 19 4893/2 [P- K. PANDA NO. 1 |2019-11- No-
019 21 42)
WP (C) - CHIEF |Order (Se
110176/ |04.12.20 JUSTI |Dtd. at
2019 19 23?39/ N. RAO CE'S |2019-12- No-
COURT |02 42)
ABLAPL Order (Se
110177/ [04.12.20 |- COURT |Dtd. at
2019 19 48942 [P+ K. PANDA NO. 1 |2019-11- No-
019 21 42)
CHIEF |Order (Se
110178/ (04.12.20 igsggo D.D. JUSTT |Dtd. gézg at
2019 19 . MOHANTY CE'S |2019-11- on  No-
COURT |27 4)
Order (Se
oJc- COURT WRIT
110179/ 104.12.20 | y935/ |y R. BARIK NO. btd. BRANC |2F
2019 19 2019-12- No-
2001 22 H-1
03 1)
CHIEF |Order (Se
CONTC-
110180/ 04.12.20 JUSTI |Dtd. at
2019 19 éfé8/2 M.R. SAHOO CE'S |2019-12- No-
COURT (03 1)
Order (Se
110181/ |04.12.20 ggggfz s b sAHOO ;gURT Dtd. at
2019 19 019 e A 2019-12- No-
03 1)
. CHIEF |Order (Se
110182/ 04.12.20 JUSTI |Dtd. at
2019 19 1;7/20 R.K. BARIK CE'S |2019-12- No-
COURT |02 1)
Order (Se
FA- COURT FIRST
110183/ |04.12.20 Dtd. at
5015 19 212/19 B.B. SWAIN gg. 201012 iPPEA. e
03 8)
Order (Se
WP (C) - COURT
110184/ 04.12.20 Dtd. at
2019 19 égff3/ P.K. LENKA 22' 2019-11- No-
29 8)
Order (Se
WP (C) - COURT
110185/ |04.12.20 Dtd. at
019 19 13223/ |G. SUNDARA NO. 201511 .
2011 22 59 5




B Order (Se
110186/ 04.12.20 ggégé/ PRASANJIT | ;gURT Dtd. giigc at
2019 19 BEHERA t : 2019-12- No-
2019 22 H-3
03 11)
Order (Se
110187/ 104.12.20 gg;fi/ M/S.S.K.BHA c .o ESURT Dtd. at
2019 19 2019 NJADEO c 22' 2019-12- No-
03 11)
WP (C) - Order (Se
110188/ 104.12.20 21107/ JAYADEV GENE Dtd. at
2019 19 5012 BHOI RAL 2019-09- No-
25 11)
ABLAPL Order CRMIN |(Se
110189/ 104.12.20 |- COURT |Dtd. AL at
2019 19 14874, [R+ DAS €0 Ivo. 1 |2019-11- MISC- |No-
2019 14 2 13)
Order (Se
110190/ |04.12.20 gg;g;/ M/S.KSHIROD o ESURT Dtd. at
2019 19 5019 KU.PAHIL T 22' 2019-12- No-
03 13)
B Order (Se
110191/ 04.12.20 ?gigi/ NIRANJAN | ESURg Dtd. at
2019 19 5019 PANDA c OLb 2019-12- No-
03 13)
Order (Se
WP (C) - COURT
110192/104.12.20|,,°03, |p. k. NAYAK [c.0. [NO. 3 |PE9: at
2019 19 5019 oD 2019-12- No-
03 13)
B Order (Se
110193/ 04.12.20 ggégi/ M.N. <o ESURT Dtd. at
2019 19 5019 MOHANTY T 22' 2019-12- No-
03 13)
Order (Se
110194/ |04.12.20 ggéi;/ NIRANJAN c.0 ESURT Dtd. at
2019 19 2019 PANDA T 22' 2019-12- No-
03 13)
Order (Se
WP (C) - COURT WRIT
110195/ 104.12.20 23634/ |S.K. PARIDA [C.O. |NO. Dtd. BRANC |2T
2019 19 2019-12- No-
2019 22 H-1
03 4)
Order (Se
WP (C) - COURT WRIT
110196/104.12.20 1) 5005/ |5 k. PARIDA |C.0. |NO. Dtd. BRANC |2T
2019 19 2019-12- No-
2019 22 H-1
03 4)
Order (Se
WP (C) - COURT WRIT
110197/ 104.12.20 5635/ | k. PARIDA |C.0. NO. btd. BRANC |OF
2019 19 2019-12- No-
2019 22 H-1
03 4)
110198/ [04.12.20 SONTC™ |pparaT COURT Order (Se
2019 19 2078/2 BEHERA C.0. |NO. 3 |Dtd. at
019 OLD 2019-12- No-




u — s 5
Order (Se
WP (C) - COURT WRIT
43110199/ 104.12.20 23637/ |S.K. PARIDA NO. btd. BRANC at
4 |2019 19 2019-12- No-
2019 22 H-1
03 4)
_' Order (Se
43110200/ |04.12.20 ggig;/ R. C. ;gURT Dtd. at
5 |2019 19 MALLICK © |2019-12- No-
2011 22
03 1)
N WP (C) - courr |0rder wrrr | (5¢
431110201/ 104.12.20 23632/ |[S.K. PARIDA NO. btd. BRANC at
6 12019 19 2019-12- No-
2019 22 H-1
03 4)
_' Order (Se
WP (C) — COURT WRIT
43110202/ 104.12.20 23630/ [S.K. PARIDA NO. Dtd. BRANC at
7 12019 19 2019-12- No-
2019 22 H-1
03 1)
[ Order (Se
431110203/ |04.12.20 |VE (C)~ |ROHITA COURT 1h 4. at
8 2019 |19 20983/ |KUMAR NO- 3 12019-12- No-
2012 MAHABHOI OLD
03 a)
[ Order (Se
431110204/ 04.12.20 ggigé/ N k. ROUT ESURT Dtd. at
9 12019 19 ol K. Do |2019-12- No-
03 a)
_' Order (Se
44 110205/ 04.12.20 gﬁ;gé/ R. K. ;gURg Dtd. at
0 |2019 19 MAHABHOT -~ 3 |2019-12- No-
2012 OLD
03 a)
[ B Order (Se
44 110206/ 04.12.20 ggéf;/ D. K. ESURg Dtd. at
1 |2019 19 BEHERA -~ 3 2019-12- No-
2019 OLD
03 a)
_' Order (Se
44 110207/ |04.12.20 ggigi/ N K. ROUT ;gURT Dtd. at
2 12019 19 Sols <K by |2019-12- No-
03 1)
[ B Order (Se
44 110208/ 04.12.20 ggéf;/ s % smvaL ESURT Dtd. at
3 |2019 19 Sols - K Sy |2019-12- No-
03 a)
_' Order (Se
441110209/ |04.12.20 Vgé?z/ M/S.PARSURA ESURT Dtd. at
4 2019 19 M PANDA © |2019-12- No-
2019 22
03 1)
[ B Order (Se
44 110210/ |04.12.20 ggéi;/ BASUDEV ;gURT Dtd. at
5 |2019 19 BARIK © |2019-12- No-
2019 22
03 a)
44 110211/ 04a.12.20 WP (C) - R DAS COURT |Order (Se
6 12019 19 a541/2 R NO.  |Dtd. at




T 015 22 2019-12- No-
03 4)
[ Order (Se
441110212/ |04.12.20 qugéfé/ RASHMI c IC\;SURT Dtd. at
7 12019 19 RANJAN DAS |~ . 2019-12- No-
2019 22
03 4)
[ Order (Se
44 110213/ [04.12.20 ?iégé/ RAMAKANT | ESURT Dtd. at
8 [2019 19 MOHANTY : : 2019-12- No-
2019 22
03 4)
_' Order (Se
44 110214/ |04.12.20 ggégé/ A. K. . ;gURT Dtd. at
9 |2019 19 MTSHRA . : 2019-12- No-
2019 22
03 4)
[ Order (Se
WP (C) - COURT
45(110215/ |04.12.20 Dtd. at
0 2019 19 gigl/z HKe BRNDRC-0- 0. 2019-12- No-
03 4)
_' Order (Se
45110216/ [04.12.20 ggigi/ R. C. . ;gURT Dtd. giigc at
1 (2019 19 Sols | MUDULI . Ao 2019-12- 0os No-
03 23)
[ B Order (Se
45110217/ [04.12.20 f§é§>2 b % pase1 lc.o. ma Tt lpta. at
2 12019 19 e R : 0 2019-12- No-
03 23)
_' Order (Se
451110218/ |04.12.20 ggég;/ PRADEEP c ;gURT Dtd. at
3 12019 19 KUMAR PAL : : 2019-12- No-
2019 22
03 23)
[ B Order (Se
45110219/ 04.12.20 ggégi/ . RoUT . ;gURT Dtd. at
4 2019 19 5019 . : A 2019-12- No-
03 23)
_' Order (Se
45(110220/ |04.12.20 ggégi/ M. ROUT . ;gURT Dtd. at
5 12019 19 5010 : : 0 2019-12- No-
03 23)
[ B Order (Se
45110221/ 04.12.20 :?2?20 P.K. . ;gURg Dtd. at
6 |2019 19 s MOHANTY " lomn 2019-11- No-
28 23)
[ Order (Se
45110222/ |04.12.20 gi;gi/ NIRANJAN . ESURT Dtd. at
7 12019 19 Solo | |sRHOO : 0 2019-12- No-
03 23)
[ Order (Se
45110223/ 04.12.20 ggégé/ R. C. . ;gURT Dtd. at
8 2019 19 Sol9 | MuDULI : A 2019-12- No-
03 23)
l45[110224/ [04.12.20 |cRIMC- [H.K. BHOL [C.O. |COURT |Order |(se




12019

19 3844/2 NO. 2 |Dtd. at
016 2019-11- No-
27 23)
Order (Se
110225/ |04.12.20 VE(C)~ |NANDA COURT 1h. 4. at
so1o . |19 23123/ |KISHORE T .
2019  |ROUT 22 o i
B Order (Se
110226/ |04.12.20 giggfz K. SAHOO ESURT Dtd. at
2019 19 o : Sy |2019-12- No-
03 23)
Order (Se
110227/ [04.12.20 i§g§§2 s b saHoo ;gURT Dtd. at
2019 19 e P S |2019-12- No-
02 23)
Order (Se
CRLMC-
110228/ |04.12.20 DR Dtd. at
2019 19 éng/z N.K. ROUT (J) 2019-12- No-
02 23)
CRLA- CHIEF |Order CRIMI |(Se
110229/ |04.12.20 JUSTI |Dtd. NAL  lat
2019 19 i§7/20 P.K. BEHERA CE'S 12019-12- APPEA |No-
COURT |04 L 2)
B Order (Se
110230/ [04.12.20 f?ggfz s BrswAL ;gURT Dtd. at
2019 19 e : 0 |2019-12- No-
03 2)
Order (Se
CRLMC-
110231/ |04.12.20 COURT |Dtd. at
2019 19 éfg6/2 A. SWAIN NO. 1 |2019-12- No-
02 2)
Order CRMIN |(Se
110232/ [04.12.20 g?g%go K. ROUL ;gURg Dtd. AL at
2019 19 o : oo 7 J2019-12- MISC- |No-
03 2 11)
Order CRMIN |(Se
CRLMC-
110233/ |04.12.20 DR Dtd. AL at
2019 19 224/20 A.K. ROUL (J) 2019-12- MISC- |No-
03 2 11)
CHIEF |Order (Se
CONTC-
110234/ |04.12.20 JUSTI |Dtd. at
2019 19 éfg5/2 M.R. SAHOO CE'S |2019-12- No-
COURT 03 11)
CHIEF |Order (Se
CONTC-
110235/ |04.12.20 JUSTI |Dtd. at
2019 19 éng/z M.R. SAHOO CE'S |2019-12- No-
COURT 03 11)
CHIEF |Order (Se
CONTC-
110236/ |04.12.20 JUSTI |Dtd. at
2019 19 3354/2 M.R. SAHOO CE'S |2019-12- No-
COURT 03 11)




B Order (Se
110237/ |04.12.20 257(;21/ M.R. <o ;gURT Dtd. at
2019 19 2019 ROUTRAY U 22' 2019-12- No-
03 11)
Order (Se
WP (C) - WRIT

110238/ /04.12.20 GENE Dtd. at
2019 19 ;gi;S/ D.P.SARU RAL 2018-01- Eﬁ?Nc No-
09 14)
Order (Se

WP (C) - COURT
110239/ |04.12.20 Dtd. at
5019 19 ggfgo/ M.D. BISWAL |[C.O. gg. 2019-12- No-
03 14)
Order (Se

WP (C) - COURT
110240/ 104.12.20 Dtd. at
5019 19 ggigz/ J.J. PARIDA [C.O. gg. 2019-12- No-
03 14)
Order (Se

WP (C) - COURT
110241/ |04.12.20 Dtd. at
5019 19 58i36/ J.J. PARIDA |C.O. gg. 2019-12- No-
03 14)
Order (Se

WP (C) - WRIT

110242/ 104.12.20 GENE Dtd. at
2019 19 23?24/ D.P.SARU RAL 2018-01- Eﬁ?Nc No-
09 14)
Order (Se
110243/ |04.12.20 ggégé/ PRAVAT c.0 ESURT Dtd. at
2019 19 5019 BEHERA U 22' 2019-12- No-
02 14)
B Order (Se
110244/ |04.12.20 VE(C)~ [NANDA COURT Ipi 4. at
5019 19 23102/ |KISHORE C.0. |NO. 2019-12- No-
2019 ROUT 22 03 14)
Order (Se

WP (C) - COURT
110245/ |04.12.20 Dtd. at
5019 19 ;gié2/ N.K. ROUT Cc.0. gg. 2019-12- No-
03 14)
B Order (Se
110246/ |04.12.20 VE(C) - [NANDA COURT Ip. 4. at
2019 19 23101/ |KISHORE C.0. |NO. 2019-12- No-
2019 ROUT 22 03 14)
Order (Se

WP (C) - COURT
110247/ |04.12.20 Dtd. at
5019 19 ggiéo/ N.K. ROUT C.0. gg. 2019-12- No-
03 14)
WP (C) - CHIEF |Order (Se
110248/ |04.12.20 JUSTI |Dtd. at
2019 19 ;8?82/ A.K.ROUL - 1C.0- 1epvg 12019211~ No-
COURT |27 14)
WP (C) — |[NANDA COURT |Order (Se
232349/ 23‘12‘20 23100/ |KISHORE C.0. |NO. Dtd. at
2019 ROUT 22 2019-12- No-




] | | | 03 1e)
B Order (Se
48 1110250/ |04.12.20 E (C)~ [NANDA COURT |pi 4. at
= |ro19 19 23097/ |KISHORE C.0. |NO. 2019-12- No-
2019 ROUT 22 03 14)
_' Order (Se
WP (C) - COURT
48 1110251/ |04.12.20 Dtd. at
6 12019 19 231;6/ N.K. ROUT C.0. gg. 2019-12- No-
03 14)
48 110252/ |04.12.20 "2 (C)~ GENE giger ;ie
7 12019 19 ;81;9/ P.PRADHAN —lpny, 2019-10- No-
31 14)
_' Order (Se
WP (C) - COURT
48 1110253/ (04.12.20 Dtd. at
8 12019 19 231;2/ N.K. ROUT C.0. gg. 2019-12- No-
03 14)
[ Order (Se
48 1110254/ 104.12.20 ggéié/ NIRANJAN c.0 ESURT Dtd. at
9 |2019 19 5019 PANDA T 22' 2019-12- No-
03 14)
T (Se
WP (C) - ) WRIT
491110255/ 104.12.20 GENE Entire at
0 12019 19 15564/ |S.MISHRA RAL Order BRANC |~
2005 H-3
13)
_' Order (Se
491110256/ 104.12.20 ggéi;/ M/S.NIRANJA c.0 ESURT Dtd. at
1 2019 19 2019 N PANDA T 22' 2019-12- No-
03 13)
[ Order (Se
WP (C) - COURT
49110257/ (04.12.20 Dtd. at
5 15019 19 281;0/ N.K. ROUT C.0. gg. 2019-12- No-
03 13)
_' Order (Se
491110258/ 104.12.20 25553/ NIRANJAN c.0 ESURT Dtd. at
3 12019 19 2019 PANDA T 22' 2019-12- No-
03 13)
49 1110259/ [04.12.20 |"E(C)~ GENE giger E(lie
4 12019 19 22325/ A.K.PARIDA par 2019-11- No-
19 13)
_' WP (C) - Order (Se
491110260/ 104.12.20 23967/ RAGHUNATH co Dtd. at
5 12019 19 5019 BEHERA T 2019-12- No-
03 13)
[ Order (Se
WP (C) - COURT
49110261/ (04.12.20 Dtd. at
6 2019 |19 53124/ N ROUT O E.0- 0 2019-12- No-
03 13)
49110262/ [04.12.20 [wp (C) - |RAGHUNATH c 0. |COURT [order (Se
7 12019 19 23957/ |BEHERA 7T INO. 3 |Dtd. at




T 2019 2019-12- No-
03 13)
[ Order (Se
49110263/ [04.12.20 252(%0 BISWAJIT |, | |COURT [Dtd. V.fiiﬁc at
8 2019 19 0e DAS Y Ino. 3 |2015-12- Hoe | [No-
04 24)
T ABLAPL Order (se
49 110264/ 04.12.20 |- COURT |Dtd. at
9 12019 19 4596/2 |+ BISWAL 1C.O.lyg 1hp19-11- No-
019 22 24)
_' WP (C) - CHIEF |Order (Se
50 110265/ |04.12.20 |, /' [BALARAM ¢ o, |9USTT |Dtd. at
0 2019 19 o STINGH Y lce's  |2019-11- No-
COURT |18 24)
[ ARLAPL Order (Se
50 110266/ |04.12.20 |- KADAMBINI |, _ |COURT Dtd. at
1 12019 19 4793/2 |SAHOO 9 INo. 1 |2019-11- No-
019 22 24)
_' ord S
50 [110267/ |04.12.20 256((7:)/; . BHuvay OENE bra. a(.te
2 2019 19 oe R RAT 2019-08- No-
07 24)
[ ABLAPL Order (Se
50 110268/ |04.12.20 |- COURT |Dtd. at
3 |2019 19 4795/ [RBDAMBINL - |C.O. |oh "1 15p19-11- No-
019 22 24)
_' ABLAPL order (Se
50 110269/ |04.12.20 |- KADAMBINI |, |COURT |Dtd. at
4 |2019 19 4596/2 |SAHOO 9 INo. 1 |2019-11- No-
019 22 24)
[ Order (Se
WP (C) - WRIT
50 1110270/ |04.12.20 COURT |Dtd. at
5 2019 19 ;21267 [B-BSWAIN G0 lyo 1 12018-04- oRENC o=
06 14)
_' ABLAPL order (Se
50 1110271/ |04.12.20 |- COURT |Dtd. at
6 12019 19 459g/p (RADAMBINI - (C.O. |yy "y 1hp19-11- No-
019 22 14)
[ ABLAPL Order (Se
50110272/ 104.12.20 |- COURT |Dtd. at
7 |2019 19 4g27/2 [KADAMBINL —1C.0. lyy "1 1o010-11- No-
019 22 14)
[ WP (C) - CHIEF |Order (Se
50 1110273/ |04.12.20 JUSTT |Dtd. at
8 12019 19 3585/2 R.K.OJHA 1.0 lepig 2019-11- No-
COURT |26 14)
[ ABLAPL Order (Se
50110274/ |04.12.20 |- KADAMBINI |, |COURT |Dtd. at
9 12019 19 4828/2 |SAHOO Y Iyo. 1 |2019-11- No-
019 22 14)
51110275/ [04.12.20 [0JC-  [S.K.SWAIN [C.O. [COURT |order [(se




12019

19 6197/2 NO. 8 |Dtd. at
000 2019-08- No-
22 14)
ABLAPL Order (Se
110276/ 104.12.20 |- KADAMBINI c.o. |COURT Dtd. at
2019 19 4831/2 |SAHOO ‘Y No. 1 |2019-11- No-
019 22 14)
ABLAPL Order (Se
110277/ 104.12.20 |- COURT |Dtd. at
2019 19 ag32/p [RBDAMBINI - |C.O. loh "1 12p19-11- No-
019 22 14)
ABLAPL Order (Se
110278/ 104.12.20 |- KADAMBINI c.o. |COURT Dtd. at
2019 19 4833/2 |SAHOO Y No. 1 |2019-11- No-
019 22 14)
ABLAPL Order CRIMI |(Se
110279/ 104.12.20 |- GENE Dtd. NAL at
2019 19 30932 |T-E-SWAIN ey, 2019-03- MISC- |No-
019 26 3 4)
ABLAPL Order (Se
110280/ 104.12.20 |- KADAMBINI c.o. |COURT Dtd. at
2019 19 4834/2 |SAHOO Y No. 1 |2019-11- No-
019 22 4)
ABLAPL Order (Se
110281/ 104.12.20 |- KADAMBINI c.o. |COURT Dtd. at
2019 19 4835/2 |SAHOO T INO. 1 |2019-11- No-
019 22 4)
ABLAPL Order CRIMI |(Se
110282/ 104.12.20 |- GENE Dtd. NAL at
2019 19 309372 |T-E-SWAIN - lppp 2019-03- MISC- |No-
019 26 3 4)
ABLAPL Order (Se
110283/ 104.12.20 |- KADAMBINI c.o. |COURT Dtd. at
2019 19 4788/2 |SAHOO T INO. 1 |2019-11- No-
019 22 4)
ABLAPL Order CRIMI |(Se
110284/ 104.12.20 |- GENE Dtd. NAL at
2019 19 3522/2 T.K.SWAIN - lonp, 2019-04- MISC- |No-
019 03 1 2)
Order (Se
110285/ |04.12.20 §§?532 NIRANJAN |, |COURT |Dtd. at
2019 19 SAHOO Y INO. 2 |2019-12- No-
019

04 2)
ABLAPL Order CRIMI |(Se

110286/ 104.12.20 |- GENE Dtd. NAL at
2019 19 35002 |T-K-SWAIN - pap 2019-04- MISC- |No-
019 03 1 2)
ABLAPL Order (Se

110287/ |04.12.20 |- GENE Dtd. at
2019 19 73372 |P-NANDA RAL 2019-07- No-
019 02 2)




ABLAPL Order (Se
COURT
110288/ 104.12.20 |- Dtd. at
2019 19 16277/ B.K.DASH €.0. ggb 2 2019-11- No-
2019 22 2)
WA- (Se
110289/ 104.12.20 GENE M.J.C |at
5019 19 45/200 |R.K.BEHERA RAL No-
.
1)
SA- SECON |(Se
110290/ |04.12.20 Entire D at
2019 19 39/199 R.K.BARIK C.o. Order APDPEA |No-
L 6)
S SECON |(Se
110291/ (04.12.20 Entire D at
5019 19 39/199 R.K.BARIK C.0. order APPEA [No-
L 6)
SA- Order SECON |(Se
110292/ |04.12.20 Dtd. D at
2019 |19 39/199 [R.K.BARTK [C.O. 2003-04- APPEA |No-
17 L 6)
CRLA- Order CRIMI |(Se
110293/ 104.12.20 68/200 |S.K.DAS GENE Dtd. NAL at
2019 19 3 c RAL 2003-05- APPEA |No-
14 L 1)
Ord S
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